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THE BUDGET (GENERAL), 2005-2006 - Contd.

MR. DEPUTY CHAIRMAN: Hon. Members, 25 Members are yet to speak. So, |
request you that you should confine to the time allotted to your respective parties. Only
the time allotted will be allowed. No further time will be allowed. We have to conclude the
discussion and the reply today. Mr. C. Ramachandraiah. Your party has 15 minutes. You
have to conclude within 15 minutes.

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): We can dispense with the lunch
hour, Sir.

MR. DEPUTY CHAIRMAN: Even after dispensing with the lunch hour, it would be difficult.
So, please confine to the time allotted.

SHRI C. RAMACHANDRAIAH: Sir, thank you for giving me this opportunity to
make some observations on the Union Budget, 2005-06.1 was not much disappointed by the
Budget because | did not expect more than that has been presented in the Budget proposals. |
am more concemed about the very important issues and | will discuss only those
issues. Fiscal consolidation is the need of the hour and it is highly imperative at this
juncture. Looking at the proposals and observing the scenario that is prevailing in the country
and the climate that is going to prevail in the next two or three years, | feel, fiscal
consolidation and maintenance of fiscal discipline have become much more important.
The Government of India has done a very convenient thing. Based on the
recommendations of the Twelfth Finance Commission, it has transferred the responsibility of
raising the resources, to the States themselves, thus increasing the fiscal deficit of the
States. So, what | am trying to say is that the fiscal deficit of the country, as a
(consolidated one, has to be taken into consideraton while you deal with the economy of
the country. Just cleaning your books of accounts won't serve the purpose. Every year you
have been transferring Rs. 26,000 crores to 29,000 crores of rupees to the States as loan
and grants. Now, you have fixed the responsibility of the States. You know the financial
precariousness of the States. Sir, the greatest disappointment | have is, | thought the
Finance Minister might announce about the transfer
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of Central schemes to the States. This was not done. Sir, | need some clarification
from the Finance Minister as to what exactly is the quantified amount that is required to
meet all the commitments made to the nation, for which no provisions have been made in
the Budget. And, how are you going to raise all those resources? You have not made any
mention about disinvestments in the Budget, which neither our friends want...

SHRI JAIRAM RAMESH (Andhra Pradesh): We also do not want this.

SHRI C. RAMACHANDRAIAH: Then, the very purpose of creating the National
Disinvestment Fund does not arise. It is better to abolish it. So, my apprehension is that
the Finance Minister might indulge in a heavy dose of taxation in future. But yesterday, |
went through his speech which he made in the Lok Sabha; he has assured the nation that
he would make a very stable taxation policy. If that is the case, Mr. Minister, how are you
going to raise resources? You are not going to indulge in a heavy dose of taxation, as you
have promised that a stable taxation policy will be maintained. And, you are not
going to disinvest. If at all anything is disinvested, it will be transferred and kept in a
separate account called the National Disinvestment Fund. So, it is a very good policy
because you are disposing of the family jewellery, and that should not be used for reduction
of fiscal deficits. A very good policy, indeed; let it not be thrown hotchpotch into the joint
family of the Consolidated Fund of India and spent for unproductive purposes. But can you
assure us that you are not going to indulge in disinvestment? Then, how are you going to mop
up the resources? That is the greatest question which needs some clarification. And, there is
no possibility of reducing the expenditure. Expenditure in a developing economy should
have been more compared to the prevailing level that is there in this country. And, you
cannot roll back the promises you have made, that is, reduce the expenditure. That is
not desirable also. And the only altemative is, you have to create an atmosphere where
there should be spurt in revenue. And how will the revenue be derived? Again you assured the
nation that it is not going to be by way of taxes. You have said, it would be a stable taxation.
So the only altemative left in the country is to increase the overall growth rate. But
yesterday he was very emphatic; he said, "Unless there is investment, there is no
growth." Very good; it is correct. Unless there is growth, there is no equity, which, till today,
no planner of this country has ever contemplated. So, unless there is investment there is
no growth. But where is the atmosphere for investment? He said, "so
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many hectares of land"— | don't remember the correct figure— "will be brought
under irrigation." How are you going to do that just by Rs. 4000 crores or Rs.
5,000 crores? How can you complete various projects in the States with this
meagre amount? Each State may get an average of Rs. 200 crores. Will this be
sufficient to complete the irrigation projects? How are you going to create irrigation
facilities? and, you say, "It is a State subject. | am only a facilitator, and | will
provide the ideas"; as if there is dearth of ideas in the country. As if there are
very weak fellows who are ruling the States, they don't have brain at all. Yesterday, |
heard the Finance Minister saying, "we will provide the idea. The States have to
implement it." | respectfully submit that there are equally good brains in the
States, which are ruling the States.

SHRI N. JOTHI (Tamil Nadu): They are brighter.

SHRI C. RAMACHANDRAIAH: | cannot say that they are more bright
compared to Mr. Chidambaram; but there are equally good brains, and | am
proud that Mr. Jairam Ramesh is from my State. (Interruptions)

SHRI N. JOTHI: Mr. Chidambaram has got a godown of brains. He can
distribute from there. (Interruptions)

SHRI C. RAMACHANDRAIAH: So, unless there is an overall growth, the
Government would not be in a position to mop up the required resources.

SHRI MURLIDEORA (Maharashtra): He will convey your suggestion to the
Finance Minister.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): There are some cases of diversion of Central funds by the
States.

SHRI C. RAMACHANDRAIAH: Yes, yes. | will come to that point. Thank you for
reminding me. Have you made a substantial provision for the contingencies
which the States are facing? Have you made a cushion in the provision of the
funds for the States to face any contingencies? You give the suggestion and we
have to implement it there. It is we who will face the people there, not the people
sitting here in the Government. So, what | want to say is, you have not made a
substantial provision for that. You are retaining more than 70 per cent of the
revenue. Only 30 per cent is being devolved to the States. It is ultimately the
States' responsibility to eradicate poverty in the States, and formulate schemes
which are suitable to the people. They always knock at the doors of the
Government of India
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as beggars in order to get more funds. And you accuse the States that they are
diverting the funds. When there is a famine, you mean to say that we should allow
our people to die with thirstiness. In case of a drought, you want us that we
should allow our people to die out of starvation. | am telling you that if at all we
have diverted the funds, we are fully justified in that. We are fully justified
because, after all, the entire funds of the Government are to keep the people
happy, to keep the people surviving.

SHRI S.S. PALANIMANICKAM. You can also include Tsunami.
(Interruptions)

SHRI C. RAMACHANDRAIAH: Yes, yes. Whatever it is, it is a national calamity.
Very conveniently, he has said it in a beautiful language. Ultimately, the language is
not going to delivery the goods. | am telling you that it is nothing but an extension
of a joint family budget. And the Finance Minister says that he will pass the
burden. Can you expect that the State Governments will do it? You impose
the responsibility; you preach the financial discipline, financial consolidation
without the cooperation of the States, where more than 50 per cent of expenditure
is being borne by the States more than 60 per cent revenue is coming from the
States. (Interruptions). It might be five per cent this way or that way. But, a major
portion is coming from the States. My friend is not accepting it. | am not an
expert on it, as | am not fully equipped with the figures. But, | am giving the overall
picture. (Interruptions) If such is the case, without taking into consideration the
financial precariousness of the States, the problems that are being faced by
the States, can you do fiscal consolidation?

MR. DEPUTY CHAIRMAN: You have five minutes more. | am reminding you.

SHRI N. JOTHI: Sir, he is speaking very well.

MR. DEPUTY CHAIRMAN: He is speaking very well, | know. | want him to
consolidate whatever he wants to say in the next five minutes.

DR. ALLADI P. RAJKUMAR (Andhra Pradesh): Sir, he is giving very good
suggestions to the Government.

SHRI C. RAMACHANDRAIAH: This state of affairs is the net result of the
ruling of the successive Governments. | am not blaming a particular
Government. | can't expect miracles within nine months, though Mr.
Chidambaram has claimed that on the National Highways they have provided
more lanes. But, he forgot to say about 45 years of Congress rule.
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SHRI DIPANKAR MUKHERJEE (West Bengal): There should be an increase in
the allocation of time.

MR. DEPUTY CHAIRMAN: That is why | reminded him about the time.
(Interruptions)

SHRI N. JOTHI: The Opposition should be given more time,
MR. DEPUTY CHAIRMAN: | cannot. (Interruptions)

SHRI C. RAMACHANDRAIAH: Sir, | am very thankful to the hon. Finance Minister
because he has brought the FRBM Act into operation. But, in the very first year, we failed to
implement it, and we are throwing the blame on the Twelfth Finance Commission, as we
had thrown the blame on the Fifth Pay Commission earlier. It is true that these are all
the contingencies which arise. But these are the contingencies in the States also. You
have to keep on remembering it. That is what | am trying to say. When you are making a
proposal or a Budget formulation, you have to take into consideration all these
contingencies and make provisions for it. Only then it will be a sound Budget, a
pragmatic Budget.

We are supposed to bring down by 0.5 per cent in the revenue and 0.3 per centin
the fiscal deficit for this year. Ultimately, we are maintaining the same 2.7 per cent in the
revenue deficit and 4.3 per cent in the fiscal deficit; this is as per the Revised Estimates of
2004-05. We are maintaining the same because we are maintaining the pass button. |
do admit there are constraints. | don't blame. But, at the same time, you don't blame the
States. The States are equally facing fiscal problems.

Sir, the national fiscal deficit should have been more by 0.7 per cent just because
you have transferred the responsibiliies of mobilising loans from the market, to the
States. You could be able to reduce it by 0.7 per cent.

Sir, | can give you the figures: 39 per cent of the combined revenue receipts and 56
per cent of the combined expenditure is from the States. This figure | took from the
Economic Survey. So, you should consider this as absolutely impossible for you to maintain
the fiscal consolidation of the country unless you operate the financial discipline closely in
tandem with the States. Yesterday, the Finance Minister has made a very significant
remark on Bharat Nirman. What is Bharat Nirman? It is the aggregate of so many
schemes. In that connection only, Sir, he said, "We will provide
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that, the States have to implement it." What is this Bharat Nirman? | think, yesterday he built
up a case as if States fail to implement You provide the funds and we can ensure that
every scheme, that is being planned by the Government of India, will be implemented in its
spirit and action. But you provide funds. (Interruptions) We are not the type of people who
canargue very conveniently.

Sir, the capital formation in agriculture has gone down considerably. It is at 1.92 per
cent of the GDP in the 90s and 1.28 per cent in 2000. No Govemment has initiated
any concrete measures for the capital formation, Sir, | tell you, the Finance Minister has said
that he is encouraging private investment. You may get private investment in the power
sector; you may get private investment in the road sector. But till now, can you quote me
one single case where any State Government could mobilise private investment in
the inigation sector? In spite of our best efforts we have failed, because of obvious
reasons. Maybe, the rate of retum is low or long gestation period, or whatever it may
be.

Sir, | make an advice to the Government. The banks are flooded with deposits. There
are millions of tonnes of foodgrains roting up in the godowns. The economy is in a very buoyant
mood. Mr. Chidambaram is very lucky that he received a very good legacy. 6.9 per cent
growth is very organic in nature, | tell you. It is very organic in nature. (Interruptions)
Shining—he himself has accepted. If | may be permitted to explain, | will show the
document
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SHRI C. RAMACHANDRAIAH: That is the case in the godowns. You go in for
mega irmigation projects which the States are not in a position to build. Yesterday the
Finance Minister was telling that we require under Bharat Nirman commitment Rs. 67,000
crores for building irrigation projects and while Rs. 50,000 crores are available the remaining
Rs. 17,000 crores he has to mobilise. For your kind information, you kindly send a letter to
our Chief Minister and in every meeting he would say that he is going to build Rs. 60,000
crores worth of irrigation projects even in four years. ... (Interryptions)... In every single
meeting he will say this. ...(Interruptions)... If Andhra Pradesh alone requires Rs. 60,000
crores, how ...(Interruptions)... You are a very big man. You can do that ... (Interruptions)...
You yourself
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can complete all the projects. ...(Interruptions)... You yourself can complete all the
projects. | have full confidence in you and our Chief Minister ...(Interruptions)...
What | am trying to say is that if Andhra Pradesh alone requires Rs. 60,000
crores, how will the nation be able to do it with Rs. 67,000 crores?

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, | cannot extend your time
...(Interruptions)... You have already taken three minutes more than your allotted
time ...(Interruptions)... You are also pleading.

SHRI C. RAMACHANDRAIAH: | will conclude ...(Interruptions)... Now, | come
to the National Agricultural Insurance Scheme. | have been expecting much from this
scheme. But they said that status quo will remain. We have been interacting with
them. Sir, there was no robust insurance scheme in this country. That is the reason
why thousands of farming community people are committing suicide, thousands of
people are dying out of hunger. Sir, | want to quota what the Finance Minister and
the President of India have stated in their speeches. The Finance Minister stated,
"This Budget, is an attempt to lay down a path in which growth and equity will
reinforce each other and build a new India." The President of India said, "The UPA's
vital contribution to the Nation has been the return of the polity to mainstream
political values of pluralism, inclusiveness,..."—| do not know to what extent we
have been included—secularism and economic growth with equity and social
justice." Does that equity exist in this country when 40 per cent of our rural
masses are undernourished, when 25 per cent of the urban masses are
undernourished, when there is high percentage of malnutrition, when there is only
30 per cent literacy and when 250 million people living below poverty line?

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah ...(Interruptions)... (Time
bell)

SHRI C. RAMACHANDRAIAH: Thousands of people are committing suicide.
What is the equity that we have achieved in this country over a period of time?
So, let us not arrogate ourselves to things, which we have not achieved. Let us
divert constructive efforts to achieve the objectives, which were enshrined in the
Constitution. Yesterday, the Finance Minister was telling the very purpose of having
the taxation is for two purposes, one is resources and the second saving. The vital
point he has forgotten and which | want to remind him ...(Time-bell) It is mainly
to remove the economic inequalities in this country.
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MR. DEPUTY CHAIRMAN: Will you look towards me? ...(Interruptions)... | will
not be able to ask him ...(Interruptions)...

SHRI C. RAMACHANDRAIAH: Sir, it has been enshrined in the Directive
Principles of the Constitution that the Government has to thrive for eradicating
inequalities, which should be the prime motto of taxation in this country. It may
be an instrument to mobilise resources, but the vital point we are forgetting and
that | wanted to remind our hon. Minister ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Next speaker. ..(Interruptions)... (Time-bell) please
conclude.

SHRI C. RAMACHANDRAIAH: | am concluding. You create conducive
atmosphere for savings. Savings alone will get you investments. Wherever the
private sector is unwilling to invest, kindly do it from the Government funds and
wherever private sector is prepared, you invite them. At the same time, Sir, we
have achieved growth. But it is jobless growth ...(Interruptions)... You create
more jobs....(Interruptions)... 1t is because my mouth is dying up.
...(Interruptions)... What | am trying to say is that you try to create equity by
creating more jobs in this country. More than 25 crore youth are there in this
country. They can cater to the needs of so many services in the entire globe.
You train them; you motivate them ...(Time~bell) With these remarks, |
support the Budget proposals. Thank you.
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1999, the GDP-total expenditure ratio was 15.23 percent. In 2000, it was 15.88 per
cent; in 2001 it was 15.88 per cent; in 2002, it increased to 16.77 per cent; in 2003,
it further increased to 17.21 per cent but in the UPA's regime, last year, the GDP total
expenditure ratio came down and that is 16.35 per cent and this year after presenting
this Budget the estimated GDP expenditure ratio will be 14.63 per cent. This shows the
direction of the Budget.

IyFHTafl #Eled, fa @301 Sft 7 1 IR 3R /el B a1 qR spele= #, R aw A
F9-fmfor e & forg e wRa-fmior o1 9R71 < fm S #Rerie & T € diex gav, 9
PEA - AR AT T el (2T H T HAT 8 Gl 3MMID! T AT &I U4 $B Seolfadeed
B M H @A Y M HIAT AMRY, AfBT IqB! WY R of 11 & o S9F forg
ARY H YL.N.TARPR & Sl I8l R G =IaRI 96 &, 399! I18 faarn =g &
ATqP &1 1 gd HETHA Tofia e 57 2, I Del o1 b 89 81 | v o1 ol 8,
o 9 15 U9 719 O ugad €, 85 U 1 W 8l MG B 9T © | el oI § 3 U 2
FIT AU IR HFex H g gReHT de/T 8, AIRTd Haex Bl ASe-of e/l 57
<Ra, Jgg fa=T =301 ST 1 319+ 319 H I8 Py 61 & fb Outlays does not necessarily
mean the outcome. 3R &9 SHHT AFHT B 3B © [P GRIHeH, USRI MR T81 uR
90 gU AN @1 SI 3elell 4erd 8, I9dh HRUN 41 WEl I7h W, el ANl ad T8
T 2 | R U9 gaRedie, U TS -of g1 &) T JNawidhdT 272 31T 991 i & ot
ST Y8 87 Jo oIl © b 59 fm # anmva! faaR &= anfeg | ISR fFrfor &6t ara
P! TS, Ui Al J JoMR A7 B 91 Bt T8, AT 4,08,00,000 AN, ST 7
e &A1 H RISMR &, ISP foIg FaT I1ae 572 1,25,00,000 I, 5 4 14 T B I
&, 3T TR M T § 9Tl AR & WY B I T2 8, I JaRI & forg 39 ore §
HE IR DIS YIGET G T fawaan 2|

STFuYIfT S, IR B <9 |1 &1 ot anfde faer <81 S9 Sflogiodo
VIR 6 Uferd 91 8, A Vretiadic 1.07 w3l 931 &1 IR g § f i F 183
o & foru g o firerar o1, 98 VRaiaie & SRR | o1 ST 27 3fR 1996 7, S
AT €, BT TRI 4.3 2T, T 2003 H IEH 10.9 U2 B 7T | I 183 o & ot
e

224



[18 March, 2005] RAJYA SABHA
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yOU are giving to public sector by way of capital and another Rs. 3,544 crores towards loan
for public sector undertakings. We all know about the fate of the public sector undertakings, the
status of the public sector undertakings and the fruits that they are giving to us. @I =1 &

g f oTR ST ISR & fadR JRI P & A1 U1 RTRer o1 & J @ gu
TIPS g1 TS |

PN &7 ! 91 Bl AT 2 13T P el W ArweR) 721 381 € | 91 &
FOT BT AT 4 T8 I & T 1990 # ST gRT fam T or 16.5 fcrerd o, 1996 #
12.4 T 1, i1 2003 H IR 10.6 TRTeTd 81 71, ST 379 319 4 I8 Aifdd bR 2 b
D A9HRT T1 81 | 3R I8 ATWHRI BIcil, [haT AT 301 ebT Hebel, TST bl
Had Al 96 2 SUTGT 0T < o FofQ AR &, AP I8 3Tl 181 3R $Hh BRI AT
P P &3 W 319 T MR 0T IS B d1d PR I8 & AR S & d8d 1091 Faaui Jrerr
B S TRIAC IWT T AT, I8 7,36,750 BRIS WU BT AT, Ui Alel H HYDI Bl 7,36,750
PRIS WU BT N S BT e A T T, WAfb 30 ATl b qoIe Dl Al A9 &1 4
T 3R 39 WTel 7 S FT 41 T, gHIeS T | S efiws QY T E, 98 2,43,477
PRIS BYY BT FH0T 2005 T a1 a1 | 37t <1 A1t 991 2, S1 99 H 3177 4,93,173 RIS
FYY BT T S B A1 B A Fhd &2 P Fdelt T AT & gIR1 <1 RiswrRer &
TS &, 9% I8 & % 317 Vs g, ST g 3120@T &1 o™, STl o 301 {1 a1feq 39
T8 U1 A FTS] &R IR SUcTE] HRANIT S BT ATe 3Afere 7 Al 81 fbeg 1ot &% sfawy
®H 81 | Y I A1 Ui ol &% A 07 A1 & , AT SHDT ATHDBRI Jod T bR |
I WERI (el Al Bl

g 2Ray fh BifiEdhoar & foTT MU 680 PRI wUY &1 Wrae= &) faar Bl
BifcPHeoa, 3T el T Afeordl BT AR < 4 Sl ST BIT 8, IH Ud a9 9 60,000
PRI B & el g AT A 8 SAH & | §R NI S1ch TE-ETT BT BIg aveqT
T2} © 3R 3T Bt g AfTAT BT ST I3M B 910 R B B | AT Iag § SaH
3Aglg B BT T1d A9 A=, T ATST 148 Ffera e o1 Bl g |feoral o

225



RAJYA SABHA [18 March, 2005]
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P FARIT T2 81 T8 U= ST 80 9 &, 9 39 UHR B! gRFRRURY o o1 7 | 3=vi
S q9Y AIorel & fofg ST a1dl e | ], S g8 W Pie BT arg | | What
Nanaji Deshmukh says, "the land, vegetation, insects, animals and human

beings are all invisible part of the nature. By coordinating them, sustainable
development can be attained.”

grftor e w41, fat = Sf, g9 S w8, sR il o S aRfRfT B,
IAD! L H IGHR, I &9 T {IHT9 BT 91d B 2, A1 I8 AR 7Y 31<s1 3877 |
31TST Al &1 gRFRITT T 8, 47 per cent children below the age of three years are

malnourished, 36 per cent of married women suffer from chronic energy deficiency,
and 50 per cent of pregnant women suffer from micro-nutrients deficiency in the
villages. This is the situation.

PR I 1 STAHTIRT HE 1S, H T HET AR o<1 a8 g |

37t ITRUTTRT : 3T LS P |

it cIferawTs Fgdn : SR Ugiferad w3 Sfl, o1l Yot # §9R I8f I 2, 98 i)
ia-SioTel 9 UP 99 Feil | 981 IR U 91 Pal T3 oY, "Bio-diesel plants grown in 11
million hectares of land can yield a revenue of approximately Rs. 20,000 crore a
year and provide employment to over 12 millon people. Also, it will reduce the
foreign exchange outflow paid for importing crude oil. Bio-diesel does not have
carbon monoxide emmission."
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¥ oI & 6 ITAISTe & IR | 39 dIofe § DI Q41 Wraen & fhar T B,
STafh S9d T4 12 FAfrr <l &Y ISR 29 61 &M|dT & 3R S 20 RIS wUd Bl A
TP AT H 3BT < Ahell Bl

IR FEGY, SIREFR Bl I1d BRI TS & | 55 TR RIS B A AR
< H BR A5 AR I A8 & s a1 31R 9 fofg it wrag e &, ST

BEl T WIeTel IRUS &lhedt 9, Sir, | am quoting from Economic Times.

it ITFHRT : &, AYD U BIc B b (Y a1 GHY T8l 51 3T Beafs
BI |

it feras dgan : W), Sgd BT 8l

"The very little of Rs. 10,000 crores, for SPV, would trickle in for road
development as funds are distributed on bankability of the projects. Except for some
bypasses, tolling pass, tolling has not worked, and, therefore, roads are no
financially viable in short or mid-term."

T 10 BIR IS WU BT GHUT B 3T+ g1 fea & f5 Bt 10 B9TR avis
I B gEddl, AfhT g7 a1, FefAferd) 78 2, A1 vk U I7 1 arel TE |
IYFHTIRT AEIGY, H31 Uh a1 ORI & efec A Beel € | 12™ B8 BHIe af S
RIS 2118 3R 39 RUIE & IR # [ORTT WREGR A 39 g U Rusic e f&ar g1

37t STRUTRT : 379 37T Bedre[S DIFTT |

37} AfTAHTS HadT : R, 3% e § T HRATE | ORI TRBR 7 T RIS
feam o1 3 o1 31 sffaaids & BRI TRIIT SadqHe 9 4, des 9 | Al T
TST 3R AT BOR PRIS WY BT W g81 IR gal, A1 S9 Al P! 379 Tic H gRafid &=
SIRTTI §9 a1 BT 12" BISE HHILA o el AT 8, offdh 12" BIg+d HHIRE 7 I8
SRR Bel & [ N o IR U] gos §6 A M el § A1 TR SaadHe 9% 4
HRT ARBR Bl Al &, I R IR 3719 9% ¢ 9 ORI Ta-HE Bl IV | I8
AT A= 811, ST g9k 91 el TTs 2 fob 8l R Sl &1 Hirerd aRars] 5764 cad
TR &I AT o foIg a9 2001-02 311 2002-03 M AT | ... (FHI Bl €Y)..... T8 W R 81

off STUEfY : Jae, o onfee Rifgsy |
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sft aiferawts Agar : § WHR ¥ 3MUT FH & 37 M1 Gl B eI H @B
ORI SIS AN 8, S G BRA Bl HE B | TS |

MR. DEPUTY CHAIRMAN: Shri Shahid Siddiqui, your Party has 23
minutes. There are four speakers. Accordingly, divide your time.

+SHRI SHAHID SIDDIQUI (Uttar Pradesh): Sir, | will take twelve minutes. fS&T
YIRHAT TR, AEHT Igd-agd Yfehar f Mmas g2 arer &1 Hiat fam | frewr |eq
T 3 9 AT € 39fely emIe 6 97 1 I9ic SHGT S dolc el T 7| 3FR
B9 I8 AUAI BT WIGFR G a1 IS Told T8l N | 39 IR WY 81+ T Bl 97
3BT ST URT fAT 8 1d BRI F UQ §U & SHIlY W] I8 3728 B @ |

s ol st e 5 TS5 oo e bl o i G311 s L o2
eSSt 0360 SEK97 ol A o S s n g oo p s
LS Gty sl 1556 sl 5l st ol ) 6 et 1S sl 8 G ST g 6y e (]
-uﬁ.i;df:‘%oﬁucé]w‘uﬁé-ﬁidki3)5)1-:054

3ft STIRT T : AT & ISR 99 SR & |

+sft enfeg RifEat : 98 # <@ @1 § AfT 9l & AR Soidd SER T | a7
AT A =g A SATET AR 1 ....(FEEH).... I ThedT que =T €, 3179 aell 9o
QI € 19 H9 A B9 A € F oY G R < © | AID! T Geh 8, 98 i e 4§
&1 IS 81 ORI 81 I8RETd, H gofc & FHT & oY WsT §aTl § ST el ST 3RTH A
I BT HIDT SN | H B A B9 39 a1 & [T AR kT 31 St 1 A% DR
TR § b S8 39 IR WRd STAUHC IR 32 IR SIS 8 BT A& [5ar g (4
BT U U <1 JET I81 & 9 TR 43 UTerd 3fde 91 2 | YHidhedr 3R SR =
AT 39 UG 3Mde IQRIT 2 oifdh 39 Hadh qra9[s o)l Haey 3 Al #l ¥ goic H
BT 6 HIAQ] AT § SIdfh (S $ HUR 18.8 B! Iolc W 8l V81 5l 50 & HI
T IITAT B, 23 U I3 85 ©, 10& 3 1 38 U BT GoRII §3 © clfch oodd H
31TS1 A1 R FoTe BT Rt 2.07 AR f&v=aT 8 Siafds fRrenm # 3.56 ufRra € | H $rg-
HAT ST I IE BT A8 § (b STIP! 56l UR 3f1R

TTransliteration of Urdu script.
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TRIETT OR ST Ui A B2 TRIRIT A1 BN G4 89 <97 &6 376X el A1 H ART Bl e
< Jb AR 20 B9 BT 3R A H U1 Wbl | $ch AT Bl Yo FA 97 TR BIg1d
ey |18q &I & <1 &1 SI)d ©, 98 © [Seflas] HdbTo &1 | Fifes 9 9u 41 984
o0 faxgT <aT § <Ifeh fSelladt 81 g1t &1 S & roiia el Sft 7 @81 o1 w9y &1
Fa 17 U1 8 A= TG F Ugad 2 3R I 91 I 1 371oT 9 IS 20 Wil Ug et Hal 2

oo B85 o S T ) I T Sager & gt (5 iy 03 e 03 (gm0 syl (g2
o oS o= (.S’aj ot S e Aol Oy 3L e gl iy e oslys
Jbﬂ-ﬁabyr—*wwwwas‘éwrpé‘ it s S s A i
‘—’L’u“p-(a (oS et e K i o rb“ﬁ@-‘aw‘w‘yw/wwwiuﬁ
23135 3 32 3 i3 U5 5 1 G Gl S bl Uil § g on ey e
fuﬁdn)ydgjj‘)a&“ﬁ‘_ébLA).au.«uj‘w43).ru~“¢bjbu‘f&‘dbgd.a&w‘KuA)
605y KL 01 str o) e e oty 35588 & o ) ¢ 4¢uu,,uu5|w39ﬁ
‘dblﬂfﬁﬁj‘éw dlinCP‘-‘g(SWIg 8)4“5‘ M:f»‘dwﬁ‘jw
:-Jywc‘uwﬂswf*' 85t 6F90 3 § 5math 38 oo oo USE 2 (i s pay 1as$ 23
Lh:gﬁ g‘_;,m bw_¢w3 56WL‘&5»¢~4>W2 07_9,4&#
J»‘gu(-b l’*«rwuﬂjgjﬁ‘uﬁL«r‘*rﬁ-’Mﬂ‘ u‘~5->m§u§ﬂw
a,&,ﬁKp&uw,u;¢05‘¢u,5ﬂg¢>uu>§»uwwaym
Sk oy WIS g e Sl o o st 05 iy 28 55 o e e
GQ.L?;&(JL‘ZOMLaa C‘¢uﬂ‘“—’b~'ﬁ‘¢ l.o«.w-ua'cujlfda.v@mml7
LSy 15 ey )
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Teh A e : 15 U7 et 2Tl

57t enfee RafEe : 15 TR7 A1 17 U= i1 317t He1 @1t © fob wia am ot <7 78l
EF 9T | ISP oY 59 T 311 fEelia’t HehfoH Bl Sies 8] Hil, SId db AT §9
IRE B a1 el g A G TRE A 39 W AoR W] o b SR plee
AR 81 5 71 391 591 511 781 2, 99 O HIs BrIat T8l el | GRil Pl aa ag & fs
SITY daTri Pl 9 TR 400 UIRIeTd 91T 8 iR Uarddl & SIRY 9 aR U4 &1 @ 8l
| 5 3T g b 399 BIo! gRfadT B olfd a1roT Wl g9 agd SareT Al e R &
SRd & i et Wt R Hfier S pe 39 et <@ B, 97 Rk 156 e €, S
STSITET & Ugel, GER WERYE & a1 o1 W Hfier o1, el M Ia1 & & — 39
FeIR] TEl g% 81 Siafd il YR 4 2, S 4R H v R 2, 0.01 v, 39 g Re
BT FeIaNl 285 TfRrd g8 21 s A IR 2, 37K 39 RART 31 3117 981 =1ed &, 3R
31T el ARAT 3 TR BT 7 PR &, AR DI a1 DA &, AT DI a1 PR & ol
SAPI AT IS BT | H W AR R 81 SR, Igd 5T 3, MG I 9 Job Bl
STHICTI BT TT BRAT AT | Bl H WTH AR TR JHAATA! Bl a7 HRAT AT I
15-16 BRIS & SR ! anfde AR srodl & e 4 e geft = 21 S9aT
e yaerl & fofg 1 Joared € 81, <91 & forg i 9gd gy & | wwear g
135 foreft ¥t o1 9 o foreft e ot & forg wR gRar 4 81 i, Raefdai 4 81 i,
ISP T AP BT PIS IR 1 3 01 T < & olQ WaavT & 3R <20 &6 AN AN Bl g4
R T @ Bl ARy, I8 R ¥l I 1 fivg 7€l 8 | fpr g g g 2 f ol
FHT B 4 989 <@, I8 BH Al - 59 ST | 3R D5 A 8141 © A1 59 a1
BT 33T <1 & | 3T G 9 BR1T S1d AN T 1 3 A9 Pl ISV 3R Harel I [
ASHH B BTl a1 g-I RE 3 oSl S ]8T 51 H el arg & s9R <21 4 317
A B1 BTerd Sfordl 4 9aaR 81 715 © | H IS 8als d1q el B8 I8l § | 319 arel
FHIeE RUIC S Tferam™e # 3@ iR S b S99 91 forat 21 TSNS HHIRN &
TRAT TN &1 B, AP AARE HHe 3t RUE 4t 781 Wt 7% | 59 Ruref o
<RAY, 31T AIBRAT H G &1 ukrerd W 781 & | 3o iR ®Is 4 $g ufier 781 2|
319 AT < &, USId W9 < & , GBI odl 6, $7d] ValeHe H JHSHMI BT GR-GR
TP PE| M o1 AT 21 GHSHMI $ [T AR ST 3719 98 I QU & | fUsel |ara
e+ A18d 7 AP ool TR Igd JAM BT o1, YR T BRIS HUY AGAN
STTHC IS BRUNTE B & HUR AT TT A7 — T FRI$ wIY AU 7Y I IT0h1
e & g, 59 U &1 a1 g ? g8 U1 Rien &b oy fewe! far? HJiamn srere
US[heT BISST Bl Ta! [T, AGAMNE] STATHC BIgd HIRUNIH BT < &1 T |
¥ T gam? TA Tl H SLGH. & U Uoh-Udh HRIS w0l AT T T 3 foredi H
STET G Teei -]
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reTd €, a8l 49 & T, Wifd a8 I ATl iR @ T8 gall, 98 T IR wd
BT | A1 AU I8 FS1 USHI [T | 3 H Ped & (P “BIHdTs D Hel IR o AR &
o A1Ed, MU TA BRI HUAT YHSHN! DI < &A1 | IS a1 g9 fafgai fordl,
weTe | ST Bl ford), fRrewaxe |req @ foredl, AeARENT 7 39 W SI0! ¥R w91,
WP IS T1E FIT N2 5 I F ToI A , SIl AU FST 3767 Wi9oT fBam — S fs
1 BT 31T BRI & — AAIRST BT 1T | Wb g€ a1 1, 89 |l IR
I 98d 9RI PV e ara g, 3R H31 Sff 1 /T f "Minorities would have to be

brought more into the developmental process. | propose to increase the equity support as may
be required for the National Markets Development and Finance Corporation."

H ST =T g % as may be required &1 9T AA@id © 2 9T MY el TS (6 far
itis required now, at this junciure, at this moment? T=IT=T WATell 3 IT STHRd a1 oft 2 31T T
TITGT SRR T8l &2 31T I8 1 TP TP <] 781 8, 3T I8 U HaGeR ARBR
G @Y 1T &1 D1 2| N STST NMYHT, may be required BT RIT Aderd 21?2 31T Had & &,
TH QYL TN BRIS, BH  XB € &1 9 $Rls 3R I8 Frgwax |areq 9 RrsiF AgaiRels
STAYHT BIg- BRURI BT 3T S gole, 1997 F T 17 3R 9 I Hal o7 fh
T Al RIS BT 89 98 BN g7 I8 21 B ATl 1 BRIS 9GId TG, 3o TP IGThY
21 feam 3R 3T feam dl may be required &Y 9T &R B £

ISP I FEd © 94 R1er I H 89 AAIRSIS & gRarst § < fos wd e
AT BT U1 UG | § ST ATEa g P Sia wd et AT #) ard 81 8§ Al 9
ARSI & g2 36 9 & W8 T8l 87 F1 I g9 ufoerd, dgg ufrera 78 87 @
T9-UgE Ufierd 99 W) @ T g1 ARy 2 § we gredn g f 9 sarer e gu g,
I R1en &1 S1eT I &, 39 S W RO 81 - VRERie SR g, afde SR El,
< P FAATS BT BROT S-S W SRR 81, 3 Rienn 3§ sareT fUes gy €, safay am
PH A FHH T4 Rl AR H1 g gRerd AgAReS, W dR W R AsANes
& forg arafed BIRTY | SHSI 59 T 31T TE| JiERT, 98 9 0P dga- a1all el 8, Fld
ART experience STHIF & HUX I8 & & a8 99 Rem 1= &1, 9 smarg-faery ot
IS &Y, AR Sy el sar e 81 — B ff IS it Bkl 7, SEH Sl T et
BT ITHUR &, 98 JATH DI (31 78] <l | GHSH b TaR 41 78] ugadl [ a1 81
BT ¥ 3R B4 a1 ¥ @ik 519 98 apply BT 8, ol 99 el fFerar | $¥fely 59 e 31
ID] FEA eI, TG TP AT IAB] B T8l HYII, I TP ISP (HeAT arel T8 2l
s9forg § 1 & f2d H Hadl § [ 9! 3Mua] 1 a1y | geRft &l a1d 2 o e
S AT & 19, P [T I IBH F] Joad Qs & | 731 9 g1 R I8 © 6 95
DI AGAMNCT DI AN Bal AT 2, ATSAINC! & &8 H G A1 & | H He1 a1edl § 6 35
HISAIRE! B 9IT T&1 & | 9 IR-91R 9 a1 Bl
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PE © P T8 g, & T AT 8 | I 39 20 DI AT &, 5 <97 b AR ART Bl AT
2 135 Bl TH BT ST XET & 3R $9 < B ST 8SRI ATl DI IR — ST T8
oY, IHB! WH a1 o1 BT 21 ....(TAIM)...

Bl gt 228 sty B S e B e TS oy 17 ey 150 il g8
o Wy § ﬂ?w“;"&«.-?‘iwfmisﬁfr%wﬂi«f‘ﬁ»zai
oSy 22 S 3 K file L ol Sl o5 Dy ) e b a8 o - il
22 400,b o oS sl 5 ISy penl o208 Koy i 0rib QS i b >
kg el 38 o () SUusy baman o B3 K o sb o) )3 £ skl sl 2 Ll
by e pnsS3s8 52 LSl (o 7 s 0 Slipibe sl e e o st 5 B
gecc"Lﬁwjgw?wimﬁ%f-rﬁ‘é@é:@‘}‘}?#r‘;ﬂﬂﬁdﬁaﬁ ‘=
001 7 e o )l 32 Ut o 2 S -2 Byt 558k oo o) -2 2 W
2ely Wy ol 5 il (o) S0t i g2 -t (900t 285 (g g S e ) 0
S Sl Srakie g 5 Sl ooy 5 Sl S o usine oo ol Sy
Sosildl §sle o) o ) o Bpad e 0 454 9k pols e Ky Wy 515 o1 55
S0 08l 305 15-16 52 Kigla LSl olaks 1 y5b (ols oo sl Kiglr LSy
‘s 03 glatd AL silabuns GE K ot S ke 35 o0 30 ol el )
U2 Sy Sl oS S o 3 e oS S 3y Ui o - 03 ol gt I s
G Py )5l 45T 8 b S ol 53 W e span -l L
& a8l e B n- Ll (S iz g 1 8505 sl & s ol e s
G35 858 oS e ‘o 8 5 e st e S S 485 e S
£y st S e STnfeb ) 258 et s LBl Sl ol it sy lake
Cusle fume-at (b i 7o i uss b Sosilabue S8 Jlsm sl il 55
%mwbé‘xéfw-d,é%iﬂea ustheds Lo glehunt lone s el S

TTransliteration of Urdu script.
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Gobile-a WIS oo o1 S 228508 13l 248 pm a5 51, s JbS T
O & o5 e #5235y 8 S Gile Sy Ul sl et - S
sead 8313 oo 198 99 bl Lt U ot 3 93 o e (15155 (j‘:‘&*;u}jﬁ.fj
B silakuns o aadV) S ol 223 U5 g 8 emg o gy 223 ool T g
Jl Aag-om 53 Sviw 5l Slays e gl FE gilakone i 1 iy 5508 500
Cagdsd §)lile & Saf e b W gl gy sl 5 calo p s
3054 Bl ol s osilebunn 35,50 50 & Ligsiy ol By )t 3 3 550y 0 6 ol
09 U3 LS g A AL USE Lol 8 55 19 30,5 P LSl £ 38 ke
o gyt e s S rH ) T 6 g G o5 oS ) L LSCE gy
T2 S8l b &l 8 e b £S5 Sl s 020,01
il ety 09 S USTes e Do g b S i L2 o 32k o ST
S " S 28 e sy WS gl i 5 TS0 5 o003 i 5
R RS L b s S silaban )y S0 ol 3 ST el S sle e 48
bloe )52 A8 0 1 4 3y lle‘n) S o Lo ppsa iS5 3 e s S Uz
G5 e Sl W2l 5 Hlan et & e Ml lSim S ) S
e 425 )l oo ol L 5 LS Ll By S e 38 e g 5
"Minorities would have to be brought more into the Stle &z st 9l 2 Yl

developmental process. | propose to increase the equity support as may
be required for the National Markets Development and Finance

o ‘?,TL;ﬁ4 k. LSk'as may be required S5 tul> Lil> _weCorporation”.
8 uslle it is required now, at this juncture, at this moment?s gz
e o W b ST S sl 2T 9er e 0y 035 ST T4k Lt 509
s LsEmay be required iz T L i el £ 3 b6 i 1 3 sl
SRSLEP] Sl
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S o £ eelo presa o8l Jo s 03 U ) £ 9 s o ) 3
ﬁ:mgdju-f‘)j‘ L@:lﬂl.ljww 1997 hi«.‘,r.)‘)g d‘“‘;o:b“)yylfwdﬁﬁw_xgﬁ)wu
s e Sl ST ol 3 Lo a0 Sl pp-ciy 25 U g6 e o) 6305
e, Seb gmay berequired il Tl

6 o LS8 e S Sin el & 38, 6e g e ol msrwéfwiw‘
2l et o) sl Sl USE g o Sy bl Uil e g
510 033 >SS i e et 5y e 0 WSS i et
et oo orly SUSE ol S s Sagionl 005 s ily LS e St Ly by o
05 st 32 510K 0les & s 0m o ST om0k Celdl Gl s §
szt 0333 K oot L2 o5 o WSl A iy 3 2 Juh 00y e LS 09 iy
& sl b AT - iS5 A 33, e 5 ol 43, L
LS8 g por L Sy 100l & 03 EXPETIENCE |0 558t ot YNy G e
st 32 Lot o 8553 0 (18] 236051 22 o433 Ui £ o6y ool 3 o)
U ot 5 gladace L3 it oS lekne 0g ‘et 5y Wy 2o 52 e o) '
H ) ke g o | 5142 6,5PPIY 09 > ol 2 ke S yol 2 b 53 WSS G
e 5 A G 5L 1S it a5 N L easil S JGe
S el §as e b Ul oSSy & s e et o Yl
S G e o it S e 53 5 ) ot A 53,1 BT g 0z
Sl bySuse -2 W Lne b £ sl LSS Lalr 13,6k 5500, S
olanlat 3Ll & 3l Sy Sl ol b pg-at e Ll S5 UL g
S oslat by b LSess o503 Ll Supfd el & i ol Laler S

----- ki lae.. gy b S o8 o5 ol ot i e ES Sl ) 3092
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St RO qIiT ([T : T8 BT B AFRIGAT B |

51t wnifge RifE®! : T8 THI RW 2..... SR AR B & | Ao Sl W1 AAIRS] PTdIe
o & T I Bl a1 HR A | &1 BRIS I, SR S Bl &7 DR o | I8RE[ed, I8 P8l
a1 f5 2., R 4 3¢ & St g S, oife S forg 18 T amdfed e
fopam T | 519 {9 v foran A1 uar o % 39 geie 3 9 ™ & oY g axle wun
feram ST # Siraep] ST ATE {6 31Tl I, S & fIg U RIS wud e S
# SMI! AT AT 5 31T Ig, & et Vdelde 81 & | d 9l gdelad T8l &, $afeTg
Tdolad T8l & {5 <11 9 A 1070 HRT 8, I A Sl THOT0 BT 8, SHD! Bl dl0Ts0
Blelol W TSR &1 fie 8 ok 98 9 Hwfee § 8l 3 uIdl 21 SH1 ciiol I8
I € {3 31U STq g, &b Credd @I AT € 1 g &b cradd 81 Aol & | 4 ugell diol
A1 I8 PEI 6 BH A HH g, Bl Srad 1T Blotol FieH BT HH By | Hew=d o,
IfE TIPT I A Higed 8 1 S ol TH-d19 BRIS WY < AITY | Forgwae St 7 Ig,
@1 91 B 3R AR A1 B E, Afdp il Mt g7a! Areret siRkest & forg v €, Sl gga
aretl el € | 319 H HAT ATTE T2 BISST $I a1 BRAT AR, SHD oy T
Al BRI BT BRI 47 11, H 70 IS FIY GBI HiSee B firel o1 3fR 30
PRIS ©IT TRPR & T I | S S 5o fAeTdl T, TRPR I8 v AT Tl
BRI BIES T Bl et of 37T iR gg B SToxd off, «ifd g™ |req 7 g1
DI FETS TS | T B BT 95 A<H! ABTs (@ & A1 & SR 41 & | Hdf 81 Al
JAT H I U (53T 3 89 HIATT JATSIE THRA BISSTT BT HRYF 100 BRIS BT
PR 11 98 Al BRIS BT Al U8l I 81 ATl 70 PRI S5 81 4 AT AR Tl 30 BRIS
TRGR P U AT, SHHT 3w At frerar a7 | 39 |l BRI I SITeT T =17 Om ot 87
TSTIT & | 31T IB HITD A BT IR JATID] PRI B & Al B I B Ui Al RIS BT
BT @Y | SY[ATART Sff, AT ie 6l PRIS BT HRIY BN 9 40 PRIS HUAT BT
o el | S 9T TS P flT, Uvag RIS &1 SaTE & 17 40 BRI BT g5
Fgd R 9IS 81 3R 89 379 <97 & &fefdl & g, RN fog g9RT AR A1eam] €,
6253 PRI HUIT AT B Fddl © , Al HIRE IR ASYes ¢I5ed b o1y, H gD
URT AT BRATE | 9T 59 < b GASHMI b (oG UTal Wl BRIS AEed Ta1 B Al ?
I 3TTSITE US[hRT BISSTA & o 89 Ui Al PRIS el « Al 2 M1 8H IIH 40
PRI WU AT P, SAD] GBI TR, THIGRRIT & folT Wd HR T | 3771 Sl 61 RIS
FIIT IR &, I
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foperT AT, SR el 3116 FRIS |1 &1 | 39 316 IRIS 3 4§ IR IRIS, Uid
RIS WUAT Al TSRS, N R @ 81 SIUI| GASHMI Bl TSR & fog,
PRIe W A A1 &R GO & 38 3 U= U9 311d € 1 317 I1 ATSAIRSIS &l a1
FRA T | MY AHARTH TR, TRBR g1 R AR § | 319 HaaReH & M W,
AHARTH B A1~ q1 &1 1 Hfh At A1 H AP I9 <@ ST, S 377
39 <9 & Fes! o1, AR @I, Fadl o1, 3 9gM F forg & &3l | 39 TRE A
I 1 HlTH T8l {67 ST | TS il 81 X818, § FHei § & a8 ARSI &
AT FAATD S | ....... (A B EN)......

93, A i ng 8, lle ot g i) b gies ot Db gina st glisonld o,
& o5 el ‘G SELS 2 U e S5l § 4 B 93 500 o A b €
u~‘56:333%5:34@*%-5?1&5@%%57»@&3{23:a‘o@‘j—uﬂ?i@wﬁf’
ot &) (j-ﬂ?u}:le by 55T o 63 o s e S0, JE oyt o)) o 2
‘e Gty e 93l 52 St gt ki) A et e ool LS 09 -2 e Sl
et (e el 09 0] @ ke i o) o 63y oSS 1 v S )l 52 o)
o ozt 930 8 il U e pd o3l S gy ans b o BT
)ﬁ‘&, (ﬂ%-wf"'{'{ﬁ}efég&jwﬁﬁjw‘fg p-(f'fu};eﬁjz% G -uy e
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SHRI JANARDHANA POOJARY (Karnataka): The Government should take
note of all these points. He has made specific points. He has made good
suggestions.

1SHRI SHAHID SIDDIQUI: Thank you, very much. But, unfortunately, | do not
think that anybody has paid attention to what | had been saying, and it is
because | am speaking in Urdu or whatever. 3Rax #, & 3199 w321, IR TS BI

T HRAT AT | H AT b forgaxe off SR el &l IR &1 @ | /IdR, IR Ja¥
Tgd fUesl gl Uaw 2 &R 981 W 18 TRIS &I AMEIE] § | 59 18 BRIS &I TGl arel
YS9 P AT MU BIS HaH 18] SSHIT & | 3R A1 H SR WS b fraATor F81 g
3T I S BT M of A B &1 DR 7, TRA-FH101 BT 91 R &, I8 AR -fHor
P TG BIT? SR YSIT 3T W WA Yepot H, A S R &1+ =gt faa
| I8t & e AT, T St 9 o} firel, fRrewawd St 9 firel, fd 59 W 31 &
TET e AT | A SIRTEA § W sHAING Ul AT ® R 987 IR /T
SHAINTD S I911 § | 981 IR Agel Yol SYCl H 3713 A 4™ frerd, &9 |1 &
fore wroreTe fear R ¥ 1 5% o § wiorRere e ©, < wifrere v |re & fore
| TRITSTT &RIT 81 R8T 87 BHR IR Y el H FB8RAYR, aXell, JTFHRAR, HRIGTETE, YR
SR glTd] A SR BT IaTd 81 38T 21 g™ oflar SRiad 9 379+ hagl o
Toll TS € IS & 39 IR STR UGS 8, IS & 99 IR STRIad § | I81 IR Giorge &
TSI 8, T8 IR GoFe T8l € | 98 $ar 3icR 87 3 ded & & a8 s g, 98
eS8 © | 31U U UeT 91T AT, 95 0] [T ST 7RI, SifehT 89N |1
TE AT 7 DIY | FAR SR U BT Jbot o1 IRy | 3R I8 Yoot 781 firer
RIE S EEERIIE I EAS CAER K E IR RN EIC]
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MR. DEPUTY CHAIRMAN: The House is adjourned to meet at 2.30 p.m.

The House then adjourned for lunch at thirteen minutes past one of the
clock.

The House reassembled after lunch at thirty minutes" past two of the
clock,

MR. DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: Dr K. Malaisamy, your party has got 23
minutes. | hope you will adhere to time...(Interruptions)... and, you will spare
some time for others also.

DR. K. MALAISAMY (Tamil Nadu): Mr. Deputy Chairman, Sir, | thank you
very much for enabling me to make my presentation on behalf of the AIADMK
Party, which is the ruling party in Tamil Nadu. It is my pleasure and privilege to
speak on the most important subject, namely, the General Budget, which is the
axis and assistance around which the entire Government revolves.

Sir, the Budget is not only a statement of receipts, expenditure, estimation
of resource and resource mobilisation, but, on the other hand, it is also the policy
of the Government. Sir, in the process of the three Ps, namely, planning,
preparing and performing the Budget, it is viewed with the political, social,
administrative realities of the country as a whole.

243



RAJYA SABHA [18 March, 2005]

Sir, many Governments have presented the Budgets. One Government may
come and present it, and, some other Government may come and go. So, the
frequent changes of the Government lead to a hurdle for consistency and
continuity of policies and effective implementation. Not only that, when a new
Government comes, they invariably undo, particularly when they are opposing
the earlier Government, what all they have already done. So, in other words,
Budgets are subject to various other compulsions and constraints. For example,
the UPA Government has got its own constraints and compulsions from its allies
and partners. The Government has seen the compulsions and other things. Thus
many Budgets are made in an ad-hoc manner under political compulsions. Sir,
this is the way that | look upon the background of this Budget and its
presentation.

Now coming to the Budget, the hon. Finance Minister, by virtue of his
background as a well-informed and well-learned Finance Minister under his
apex leadership has been able to prepare the Budget speech and present it. In
his presentation, in his opening remarks itself, he said that the UPA Government
has charted to reap the concept and harvest of the utiliarian theory, namely, the
greatest happiness of the greatest number. This is what he has said.

Then | could also see that the langthuage and the jargons used are very much
attractive and highlighting. By making use of the word power and 'word play’,
literally they have tried to add charm to the Budget. The bureaucrats as well as
the Finance Minister have done a good exercise to prepare an attractive Budget.

SHRI V. NARAYANASAMY: You were also a bureaucrat, Sir...
.(Interruptions)...

DR. K. MALAISAMY: Thirdly, the hon. Minister has been very cautious while
making remarks in his speech on certain areas, particularly the outlay and the
outcome. While making jargons like 'assault on poverty and unemployment’,
'empowering people’, 'thrust', ‘focus', etc., in the case

244



[18 March, 2005] RAJYA SABHA

of 'outflow and outcome’, he has been very cautious. He had his reservations on this
wit an object to explain later how it could not be done. Sir, a close friend of mine,
a journalist and a good critique-turned politician, used to say that a "clever
politician is one who throws umpteen number of promises left and right and then he
must know to explain later why such promises could not be complied wit and
could not be fulfilled." The reason why | am saying this here is that, probably, our
Finance Minister is also not an exception to it.

Sir, now, | come to the other aspect, the main feature of the Budget. Much
has been said about the plus and minus points of the Budget and we have seen
it in papers, in the media. Some of them have given the pat and praise on the one
side, some others have given brickbats, on the other. The ills and evils of the
Budget have been highlighted on the one side, while some "well" aspects of the
Budget have also been highlighted on the other. To illustrate a little, the Budget has
risen up to the challenges. Secondly,, the Finance Minister has been praised for
his skilful job of preparing the Budget. It has also been said that it is a growth-
oriented and balanced Budget. It is also said that it is a 'gender justice' and
'friendly Budget'. These are all plus sides of the Budget. On the negative side, it is
said ihat it is a directionless Budget; it is a half-baked Budget; and a lot of sectors
have been neglected. It gives lot of hopes and dreams, but it will be difficult in
execution or reality; then, it is more out of political experience' etc. This is the other
side. There are some people who are in between-neither here nor there. If you
ask me what is my opinion, then | would say, | like to be very objective and | like to
be fair and there are certainly a few plus points in the Budget. At the same time,
there are umpteen number of grey areas also. Sir, the Finance minister has quoted
in his Budget Speech a famous couplet of Thirukkural. In this connection, | am
reminded of a couplet of Thirukkural of the great saint Thiruvalluvar, viz.

Gunam naadi Kutramum nadi,
Avatrul migainaadi mikka kolal

which means to reach a conclusion of an issue, analyse the plus and minus
points, and whatever is on the higher side one should lean to it in
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making a decision. As far as | am concerned, Thirukkural couplet is going to be
adopted, in appreciating or deprecating the Budget. My first observation is...
(interruptions)

MR. DEPUTY CHAIRMAN: Now, you have come to the first observation!
(Interruptions)

DR. K. MALAISAMY: Sir, my first observation is this. It sounds very well but
whether the sound will be really heard is a question mark. Secondly, Sir, they have
preached very wed, but can K be put in practice? That is my second question. In
other words, there is a great gap between the precept and the practice. My
second observation is that he has given umpteen number of schemes. But most
of the schemes which have been enunciated or incorporated in the Budget speech
are mostly the schemes of the earlier Governments and those schemes have been
tailored, in such a way, or, named in such a way to give an impression as if it is a
new one. In other words, the old wine has been put in a new bottle. This is my
second observation. Thirdly, Sir, he has said that by his Budget speech, he has
touched several hearts. Nicely worded, | mean, to be honest with you. But in many
places, it is likely to dry up the hearts also. Why | say so can be illustrated. Sir, in
the recent past, the Dandi Yatra, | mean the 75th anniversary of the Dandi Yatra,
was flagged off in Gujarat in which Shrimati Soniaji was also a participant. The
celebration is well taken. The entire House knows that the Dandi Yatra was
initiated by the great Mahatma Gandhi to protest against the levy of tax on
common salt. This was the purpose of Gandhiji's dandi Yatra. Now, | am sorry to
say that under VAT, this item is charged. What is your precept? You are
preaching Gandhian principles but what are you actually doing?

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): | think this is too
serious issue to be taken light heartelly, Sir, VAT is not a Central tax, VAT is not
imposed by Parliament. VAT, as Mr. Jaitley and Mr. Ravi Shankar will confirm, is
under Entry 54 List 2 and is a State law. Empowered Committee of State Finance
Ministers have recommended various rates, it is entirely for the States to either
impose or not impose. Parliament has
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nothing to do with it; the Central Government has nothing to do with it. The , Budget
has not imposed any tax on salt. | don't think you should give the impression that
the Budget has imposed tax on salt.

DR. K. MALAISAMY: Thank you very much for the clarification. Sir, coming
to the other issue. On this point, the Finance Minister has been so considerate to
reduce the custom duty, import duty, encouraging some of the items of import. What
exactly is the net result? Most of the' products which are manufactured in India,
particularly by small-scale industries and khadi and village industries, they
could not compete with the multinational companies, they could not compete with
the products which are coming from elsewhere. Are you protecting the small scale
industries or the khadi and village industries? That is my question. My next point
is about de-reservation of several items from small-scale industries. Many of the
small-scale industries are depending upon such of those items. Once you
dereserve them, what will happen to the fate of those small-scale industries?
This is my point.

Sir, coming to the most important aspect, in which everyone is interested, namely,
the personal taxation. Shri Ramachandraiah spoke about it. He is arwAuditor and
Chartered Accountant. Mr. Deputy Chairman himself is a Chartered Accountant. |
have consulted some Chartered Accountants on this issue. | want to place before
the House to consider whether are the high sounding concessions or relief that have
been announced, are really true or not. Sir, you will see, we were very happy when
we read that the gender justice has been done viz. upto for 1.25 lakh, there is no
income tax for women. There is no tax for senior citizens up to 1.5 lakhs. All these
things were well taken by everyone. Then he has said that up to Rs. 1 lakh for
everyone, it is exempted. But on close analysis, we could see that there was no
tax at all up to one lakh even earlier. Now he says it is exempted. What is the
jugglery? What is the net result? Even up to one lakh for others, there was no tax
earlier as well. Now, they say it is 'exempted up to one lakh'. What does it
mean? This is my first point. Secondly, as regards women, in the earlier budget,
Rs. 5,000/- relief was allowed to women. Even this relief of Rs. 5,000/- which was
allowed to women in the last Budget, is

247



RAJYA SABHA [18 March, 2005]

not available to them now. If you apply this Rs. 5,000/- relief, you can go beyond
Rs. 1.25 lakhs. What | am trying to say is that, though it may look as if some benefit
has been given to the women folk, in reality, it is not so. This is the calculation
given to me by the auditors, (Interruptions) In the case of senior citizens, in the
earlier Budget, they had given the relief up to *Rs. 20,000/-. If you apply Rs. 20,000
relief, .and if you calculate all these things, you will find that there is no benefit at all.
What | am again trying to say is that either in the case of women or in the case of
senior citizens, it looks as if a great benefit has been allowed to them by the Finance
Minister, by way of this Budget but in reality, it is not so.

* Thirdly, | come to the standard deduction. Standard deduction has been given a
go-by once for all. So, the salaried class has been severely hit. Earlier, up to Rs.
1.2 lakh, they could have a ceilling. The standard deduction was there. What | am
trying to highlight is that in respect of personal taxation, whatever benefits,
reliefs or exemptions seem to be there, in reality, they do not exist at all.

Coming to the corporate tax, they have reduced the corporate tax from 35 per
cent to 33 per cent. If is well taken. Again, by decreasing the depreciation rate,
it has been offset. What | am trying to highlight, is the technique, the strategy of
the Finance Minister. He will give something by right hand and take it away by
left hand. He is the giver as well as the taker. The latter part is not understood by
many of us. We are not conscious of it. In case of direct taxation, he will give
some concessions or exemptions. By way of indirect tax, he will impose some
levy. This is my observation.

MR. DEPUTY CHAIRMAN: Dr. Malaisamy, five minutes are left. You should
make your observations very, very carefully.

DR. K. MALAISAMY. Now, | come to another important aspect. The Finance

Minister has said that his Budget will bring the greatest happiness to the greatest
number of people. | would like to know the composition of
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population in India? Nearly 70 per cent of the people are poor, and they are to be
taken care of. | am told that one-third of world's poor are in India. Nearly 35
crores of people are below poverty line. Nearly 50 per cent of the population is
either having low income or under-employed. Such people are using impteen
number of products. All these products have been taxed. So, where is the question
of bringing greatest happiness to the maximum number of people? The poor and
unemployed people are hit hard in one way or the other. This is my point.

Then, | come to the question of employment. Employment needs
investment and proper infrastructure should be created. As far as the question
of creation of employment is concerned, this Budget is totally silent on this point.
They are making tall claims. Under the Bharat Nirman Scheme, they are seeking
about hundred lakh rural jobs. But not a single pie has been set apart for the said
purpose. They may try to say that resources can be created here and there. But |
would like to know whether it is feasible from the practical point of view. No
specific allocation has been set apart for this purpose.

Another aspect is about the Centre-State relations, which is very, very relevant.
Sir, the Finance Minister has said that the Plan allocation to the States, as far as
this Budget is concerned, has been reduced to the extent of Rs. 15,000 crores, from
last year to this year. What are they going to do in such a situation? The answer is
that the States can go to the market for borrowing money. How can they go and
borrow it from the market, Sir? They are already on red track. They did not have
enough money. They are depending upon the Centre for allocation of funds, but you
ask them to go and borrow money from elsewhere! How can they go and borrow
money? How can that happen? Sir, they are empowering the backward States with
a regional grant or fund, we are not against their assisting the backward districts
or the backward States. My point is that a well-performing State should not be
penalised and an ill-performing State should not be encouraged. On the other
hand, giving this kind of grant or money adds to the burden of the borrowing
States.

As far as the Centre-State relationship is concerned, hon. Finance Minister
will appreciate that most of the schemes are implemented by the States. What is
the mechanism you have got for coordination with the States? Most of the
schemes concerning agriculture, education etc., and
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the schemes which are often talked about, are being implemented only by the
States. You are giving funds; they are also using their own resources. Ultimately, the
schemes are implemented by them. What is the mechanism you have got for
coordination with the States, particularly with States which are not seeing eye to eye
with Central Government. This is a very important point. You may be interested in
States having partnership with UPA. But there are umpteen number of States
which are not used to join with you on all issues; they should not be looked upon
from a hostile angle. | will illustrate it a little later, Sir, how...

MR. DEPUTY CHAIRMAN: No; not a little later!

DR. K. MALAISAMY: Sir, in this connection, | would like to bring to the notice of
the hon. Finance Minister...(Interruptions]... He is a Minister for the entire
country; there is no doubt about it. But he is hailing from Tamil Nadu; he cannot
afford to miss Tamil Nadu; he cannot afford to ignore Tamil Nadu. He should
take care of ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You have come to the final point. That is
good...(Interruptions)...

DR. K. MALAISAMY: He should take care of every State. But he should have
some soft corner as far as Tamil Nadu is concerned.

MR. DEPUTY CHAIRMAN: He will appreciate it. (Interruptions)...

DR. K. MALAISAMY: Sir, you are normally considerate, but you are now
showing...(Interruptions)...

MR. DEPUTY CHAIRMAN: | am very considerate to you already.
DR. K. MALAISAMY: Sir, | have not consumed my time of 23 minutes.
MR. DEPUTY CHAIRMAN: The stopwatch is here.

DR. K. MALAISAMY: Sir, normally, the first speaker is given more time.

MR. DEPUTY CHAIRMAN: The problem is, | want to tell you, and also to the
other Members, that there are names of 23 members more, and we have to
complete it in two hours; at 5 0' clock, the hon, Minister has to reply, So, that
is the constraint.

DR. K. MALAISAMY: Sir, are you going to give me another ten minutes?
(Interruptions)...
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SOME HON. MEMBERS: Sir, please extend the time by one hour...
(Interruptions)...

MR, DEPUTY CHAIRMAN: Please conclude.
DR. K. MALAISAMY: Sir, | wont's be able to highlight all the points.

MR. DEPUTY CHAIRMAN: That is why | said in the beginning, "Please be
brief."

DR. K. MALAISAMY: Will you exclude the time taken by the Chair and the
Members in interruptions?

MR. DEPUTY CHAIRMAN: No, not; please conclude.

DR. K. MALAISAMY: Sir, | will tell you how Tamil Nadu has been
neglected, whether done consciously or unconsciously. | would like to bring it
to the notice of the House and the hon. Minister, in particular, that tall claims have
been made about the Setusamudram project. Sir, this is a project which we have
been talking about it for a century. During the last Government, the BJP
Government... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please don't interrupt. There
are other speakers also...(Interruptions)...

DR. K. MALAISAMY: it took some shape. Now, it is being well-talked about,
an often-talked about project. Whenever they come from Delhi-l do not mean or
Finance Minister: | mean the Ministers from Tamil Nadu-when they make tall
claims that they have done this or that, but | am surprised to see that nothing
has been set apart for the Sethusamudram project. It does not
get...(Interruptions)... But they may try to explain that it "*...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, don't interrupt him. You should
cooperate with us...(Interruptions)... Mr. Narayanasamy, when your turn
comes...(Interruptions)...

SHRIMATI S.G INDIRA (Tamil Nadu): We are also having so many
records. The State Government is fully cooperating with the Centre..
.(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, please don't interrupt
him...(Interruptions)... Mr. Narayanasamy, you will reduce the time of all the
speakers... (Interruptions)... Mr. Narayanasamy, please take your seat.
(Interruptions)...You will reduce the time of all the speakers. (Interruptions).
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DR. K. MALAISAMY: Coming to the second issue regarding Tsunami, as you
very well know, Mr. Deputy Chairman. Tamil Nadu is the worst hit. Out of a total of
10,000 people who died in the Tsunami, 8,000 odd people are from Tamil Nadu
and it suffered the greatest losses. The other day, when the Home Minister was
answering a question, he said that they were making all-out efforts and
resources were not a problem at all. He said that they were giving all-out
assistance. We are very happy to take note of it. The Finance Minister in his
Budget Speech said that he had set apart, subject to correction, Rs. 10,000
crores or Rs. 13,000 and odd crores. Our Chief Minister has sent a proposal
justifying all the requirements and demanded Rs. 4,800 crores as one-time
allocation from the Centre. The Central Team has visited Tamil Nadu also
corroborated the requirement. ... (Interruptions)...

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): It is not reaching the people.
...(Interruptions)... It is not reaching the people. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please. You can say that when your turn comes.
(Interruptions)..

DR. K. MALAISAMY: Now, | want to put a specific question to the Finance
Minister, whether the full requirements will be met. (Interruptions)...

MR. DEPUTY CHAIRMAN. Dr. Malaisamy, you promised me in the
beginning that you would adhere to the time. | can't further extend the time.
My problem is how | can accommodate all the speakers. (Interruptions)....

DR. K. MALAISAMY: Coming to the desalination plant, which is a very
sensitive plant-our Finance Minister is well aware of it-an amount of Rs. 5 crores
had been set apart in the last Budget. But nothing has been set apart in this
Budget. How, there is a dearth of water in Chennai. We are making all-out
efforts to do something in that regard.

MR. DEPUTY CHAIRMAN: Next speaker, Dr. Subbarami Reddy.

DR. K. MALAISAMY: Nothing has been mentioned about interlinking of rivers.
Nothing has been mentioned about the desalination plant. The point is that the
State Government is making all-out efforts. Why don't they give a substantial
allocation by way of grant to the State Government? (Interruptions)...
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MR. DEPUTY CHAIRMAN: Now, | have identified Dr. Subbarami Reddy.
(Interruptions)...

DR. K. MALAISAMY: Coming to railways...(Interruptions)...
MR. DEPUTY CHAIRMAN: No, we are not discussing railways.
(Interruptions)...

DR. K. MALAISAMY: Though it relates to railways, the Minister will be
interested to know, Sir.

MR. DEPUTY CHAIRMAN: We are not discussing the Railway Budget.

DR. K. MALAISAMY: The BG conversion from Tiruchi to Manamadurai
...(Interruptions)...

MR. DEPUTY CHAIRMAN. No, he will not answer that question.
(Interruptions)...

DR. K. MALAISAMY: and Madurai to Rameswaram should be taken up and
executed immediately. ...(Interruptions)... | will take a couple of minutes.

MR. DEPUTY CHAIRMAN: Please conclude. (Interruptions)...

DR. K. MALAISAMY: Sir, kindly give me two minutes. Please give me two
minutes.

MR. DEPUTY CHAIRMAN: Please conclude.

DR. K. MALAISAMY: You have said so many things by way of tax reforms.
| would like to say that while generating revenue, the paying capacity and the
willingness of the tax payers should be taken into account. To quote Arignar
Anna... (Interruptions)...

MR. DEPUTY CHAIRMAN: Don't quote.

DR. K. MALAISAMY: ...."pat the poor, tap the rich, and extract tax without
tears". You reduce the rates of your taxation, improve your equity horizontally and
vertically, improve the administration by way of simplification and rationalisation of
the procedure, etc., broaden your tax base and minimise leakages.
(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay, Dr. Malaisamy, please conclude.
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DR. K. MALAISAMY: Sir, this is the last sentence. The following things are
needed for a good Budget and its execution.

MR. DEPUTY CHAIRMAN: You said that.

DR. K. MALAISAMY: Sir, | want to say only a few words. They are, (1)
direction; (2) political will; (3) professional skill to execute the political will; (4)
enough vision and mission; (5) decisiveness and commitment. | don't know...
(Interruptions)...

MR. DEPUTY CHAIRMAN: | think all these things the Finance Minister has.
(Interruptions)...

DR. K. MALAISAMY: It is up to him to react. (Interruptions)... Thank you.

MR. DEPUTY CHAIRMAN: Dr. Subbarami Reddy. You have five minutes.
(Interruptions)...

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Then | won't speak.
(Interruptions)...

MR. DEPUTY CHAIRMAN: | can't help it. (Interruptions)
SHRI V. NARAYANASAMY: Sir, he can speak for 10 minutes.

MR. DEPUTY CHAIRMAN: Your party has got 30 minutes. There are five
speakers from your party. (Interruptions)...

DR. T SUBBARAMI REDDY: | will speak for 15 minutes, whether you agree
or not. That is all. (Interruptions)...

SHRI RAVI SHANKAR PRASAD (Bihar): We would like to have the wisdom
of the great Member. (Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, you have to cooperate and
see to it that we' complete it in time. If he takes 15 minutes, other Members
should not complain.

DR. T SUBBARAMI REDDY: | will take 15 minutes.
MR. DEPUTY CHAIRMAN: | leave it to your party.
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DR. T. SUBBARAMI REDDY: Mr. Deputy Chairman, Sir, let me
congratulate the Finance Minister for having given a magical budget which made the
entire nation spellbound. In fact, every sphere of life, every section of the society was
simply enthralled, thrilled and electrified with his magical budget. | must say a
small verse from the Bhagawad Gita, “@®R....609 : “lt means his

presentation is a matchless phenomenon, unparallel spectrum. My friends, rather
thamloving the Budget, for name's sake and with great difficulty could find little flaw
in it and while concluding the said, "I like it and | would like to support it". | read in
The Hindu, where respected Atal Bihari Vajpayee said, "The Budget seems to be
good for growth but it would lead to inflation”, ST Adde I8 § f fea A a1 a g4

TOIC BT ARIB PR B 8, [ SR A Y €1 P8 W8 © P g9 79l 9671 | Like that,

Shri Ramachandraiah, who is a leader of the Telugu Desam Party, had criticised a
few points. But in conclusion he said, "l support this Budget". That means, in a
democratic country, even if it is a policy matter, we must accept a good cause
and a good result, irrespective of the political parties. Through this Budget, Shri
Chidambaram has conquered the hearts of millions and millions of Indians.
People have appreciated this Budget all over the world. Normally, when the
budget is presented industrialists get upset, farmers get upset, manufacturers
get upset, salaried people get upset, women get upset but here the women are
happy because they have got income tax exemption up to Rs.1.25 lakhs. The
senior citizens are happy because they have got exemption up to Rs. 1.50 lakhs.
Farmers are happy. He has covered the agriculture sector, rural sector, rural
infrastructure, rural electrification, textile sector, education, health, etc. My
friends were saying that he has given money by one hand and taken away by the
other hand. He cannot manufacture money. He has given a magical budget. He
has prepared this budget conscientiously, judiciously, meticulously, practically and
in such a way that everybody has admired it. The Finance Minister has met
farmers' credit needs. Measures for sugar, horticulture, cooperative banks, micro
irrigation, knowledge centres, SHGs, backward districts, housing and electricity
are great. One of my friends said, crop insurance and vagueness on irrigation
allocations are disappointing. But | do not agree with him. The Budget is fair and
balanced. Increase in income tax exemption limit upto Rs. 1 lakh a year, slashing
corporate tax rate by 30 per cent and cutting peak customs duty from 20
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per cent to 15 per cent have initiated big ticket tax reforms. The Budget also
seeks to give a major thrust to rural infrastructure and development. This Budget
is in the right direction. The Finance Minister has taken a approach of all-round
development with a focus on fiscal consolidation and tax reforms. The Budget has a
strong focus on infrastructure investments, alongwith rural development and
investments in the social sector like education and health care. Not only will this
improve the standard of living but will also expand rural demand. The special
emphasis given to the textile sector is positive and will lead to employment
generation. The decision to cut corporate tax for domestic companies by 5 per
cent is a positive step but actual impact on the companies will be only 1 -2 per cent.
IT software continuing to get exemption is great news. Both hardware and
software prices are expected to come down. So, | visualise growth for both.
Job creation of seven million is possible only if investment is made for [ITs, NIITs
and IlITs.

| must say the gross Plan has been increased by 17 per cent. The Central
Plan has been increased from Rs. 87,000 crores to Rs. 1,10,000 crores, i.e. 26.5
per cent. A total of Rs. 75,000 crores has been allocated to the priority areas of the
Common Minimum Programme. You must also bear in mind that a road map is to
reduce the fiscal deficit by 1.1 per cent by 2006-07. It is the dream of the
Finance Minister. The FRBM Act stipulates that every year the Government
must reduce the fiscal deficit by 0.3 per cent and revenue deficit by half a per
cent. This year around, the Finance Minister, in all his capability, has reduced the
revenue deficit, against a target of half a per cent, by almost one per cent, from
3.6 per cent of the GDP to 2.7 percent of the GDP and the fiscal deficit figure from
4.8 per cent of the GDP to 4.5 per cent of the GDP. Sir, one more thing that we
appreciate is, there is a new deal for rural India. A sum of Rs. 50,000 crores
has been kept aside out of the gross budgetary support of Rs. 1,70,000 crores for
this purpose. The Government has decided to form a corpus of Rs. 8000 crores for
infrastructural development fund. An amount of Rs. 400 crores has been set aside for
micro and drip irrigation. We shall come to the midst of 2007. They want to provide
in one lakh villages out of the six-lakh villages, a rural knowledge centre with the
latest information communication technology. It is a challenge. Till now nobody
has done. Our Government has come forward and our Finance Minister has to
be admired. For expansion of village telephones about Rs. 4000 crores has
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to be provided; and a universal service of national fund. One more important thing is the UPA
Govemment is committed to raise allocation on education from 3 per cent of GDP to 6 per
cent for the next four years. They have fuffiled it They have given an allocation of Rs. 18,337
crores in this coming financial year against the previous year of Rs. 8225 crores, which meansi 25
per cent he has given more to education. Even though some people were saying, education
has not been provided funds, it is totally wrong. You cannot compare the total Budget and
say ‘why only Rs. 18,000 crore is given?' For Education, till now no Budget has provided
Rs. 18,000. You must admit. Also substantial amount has been given to rural health,
elementary education, mid-day meal, sanitation, drinking water, micro-rural development.
Sir, one more thing | would like to say is, these are the highlights of the Finance Minister's
Budget speech. Some more clarifications | would like to give. A part of the country is
affected by floods and another part by drought. The Finance Minister must concentrate on
how to solve this problem. The Indian economy is very much interlinked with drought and
floods. Several times, several States on the same day face calamities. On the one side,
some States face floods; and at the same time some States face drought. For that you must
focus on imgation. Water should not be wasted. The clarification, which | want from the Finance
Minister, is as on today irrigation projects are the top most priority for every State in the
country. Of course, for Andhra Pradesh he is having a very ambitious plan to have imigation
projects and complete them in five to six years; and bring 54 lakhs acres of land under
imgation and solve the irrigation and water problem permanently. To realise that, today,
the commercial banks are flooded with funds. Institutions are flooded with funds, the
World Bank is flooded with funds. The World Bank wants to invest in India only. Once
upon a time there was a lot of difficulty faced by many commercial banks in deposit
mobilisation. They are flooded with deposits. They are coming forward to give loans to the
State Govemments also. Any State Govemmenteven with norms must take permission from
the Central Government to borrow the money for any purpose. What | would like to ask
for clarification is: in case any State Government wants to borrow money from any
commercial bank on productive basis— production means, suppose if you borrow and invest
money you are assured of getting back the money—it can pay back the money with
interest. If you borrow money and give incentives you will become diwalia in no time. Nobody
will accept such a financial system. Here | would like to have a clear cut clarification from
the Finance Minister, is he going to give any mechanism for all the State Govemments to
borrow money from commercial
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banks or from the public on a productive basis? Will they be liberal? if so, how
much time will they take? They should not take much time. Sir, normally, | do
not believe in repetition of the same points made by other hon. Members. |
always consciously say about the new points.

SHRI N. JOTHI: Every word is a new word! ... (Interruptions)...

DR. T. SUBBARAMI REDDY: Therefore, | want a clarification from the tion.
Minister. Is he going to give a clear-cut permission to Andhra Pradesh, whenever he
gets a request from this State, for obtaining loan for productive purpose either from
the public or from the financial institutions?

MR. DEPUTY CHAIRMAN: Mr. Reddy, you have to cooperate with me. You
have to conclude now.

DR. T. SUBBARAMI REDDY: Sir, he has taken twenty minutes. | will take
only three minutes.

SHRI MURLIDEORA(Maharashtra): Okay, Granted ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, No individual Member can grant time
...(Interruptions)...

SHRI C. RAMACHANDRAIAH: Sir, 50 per cent of his speech goes in
praising the Finance Minister.

DR. T. SUBBARAMI REDDY: In our country, the steel sector is an
important sector. Now, everybody is feeling that there is an abnormal increase
in the price of steel. Everybody is feeling the burden of price increase. It is also
proportionately responsible for inflation. It is also connected with the
construction activity and infrastructure activity. | want a clarification on this from
the hon. Finance Minister. Having presented such a beautiful Budget, he has
increased excjse duty by 4 per cent— from 16 per cent to 20 per cent—on steel.
The point is, it will not fall either on the manufacturer or the trader, but on the
consumer. It will fall on the construction activity. It will slowdown the
infrastrucuture activity. And, ultimately, it will lead to inflation. So, | want to know
from the hon. Finance Minister whether it is possible to re-examine the decision
once again.

My last point is on real estate. The Service Tax charges imposed to the tune of
10 percent. Here, | wish to mention that there are flats for rich and there are flats for
common man and middle-class people. In cities, middle-
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class people, salaried-class people and retired people want only flats since they
cannot afford to have independent houses due to high prices. If you put 10 per
cent Service Tax uniformly, then, there would be a burden on the middle-class
people. | request the hon. Minister to look into it.

Finally, in the Lok Sabha, after presenting the Budget, all our friends, who are
sitting here, raised only one point—tax on withdrawal of Rs. 10,000 or more.

MR. DEPUTY CHAIRMAN: You cannot quote the proceedings of the other
House in this House.

DR. T. SUBBARAMI REDDY: Yesterday, the hon. finance Minister gave an
indication that he may roll back this proposal. What | would like to say here is this.
There are people who want to withdraw money for marriage purpose. There are
people who want to withdraw money to pay his agricultural labour once in a
week. Due to this, you cannot issue a cheque to a small employee, a peon or a
driver as their monthly salary. So, this proposal should be reconsidered. One
cannot find this method of taxation in any part of the world. He says we can curb
black money. Curbing black money is a good indication to the economy. But,
there may be different methods to control black money.

MR. DEPUTY CHAIRMAN: Please conclude now.

DR. T. SUBBARAMI REDDY: Therefore, in conclusion, | once again
appreciate and congratulate the hon. Finance Minister. Thank you.

SHRI ARUN JAITELY (Guijarat): Thank you Mr. Deputy Chairman, Sir, for
permitting me to speak on this Budget. Since this House does not really vote
upon the General Budget, | wish to make a few points which are of very deep
concern to me and my party with regard to what has been proposed by the hon.
Finance Minister through his Budget. | am sure the hon. Finance Minister, a very
distinguished professional would certainly need to some of our suggestions
which deal with the concerns of our economy as also the plight of the common
man.

Let me just start with a lighter note wherein the very second paragraph of his
Budget speech, the hon. Finance Minister considers his predecessor as a very
lucky man. | think his predecessor, also a very distinguished Finance Minister,
had the support of the Government in policy formulation,
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and in giving a thrust to the economic development of this country. There were certainly very
many difficult decisions which the Government of that time had to take. But the then
Finance Minister had the support of the Govemment and also of the various groups,
supporting the Govemment at that time. | think, Mr. Chidambaram is also substantially lucky, if
not entirely lucky>lt is only a lucky Finance Minister who inherits an economy that was
growing at 8.5 per cent. {Interruptions)

AN HON. MEMBER: For one year.

SHRI ARUN JAITELY: It is only a very lucky Finance Minister who inherits an
economy where there is stable inflation rate where there is a record foreign exchange
reserve, where exports are growing at 20 to 25 per cent. And, India is increasingly making its
presence felt, as far as the economy is concerned in the world context, today. You are
lucky, Sir, because nobody has a choice in the matter of selecting his predecessor, but you
always have a choice is selecting your present company. That is « where your luck fails you,
when you choose your present company. | can certainly see the enthusiasm and
commitment with which you want to take certain steps. But, then a large number of your
present company members do not permit you to do so. You want to take some radical
steps, but face criticism from those who choose to support you. And, | think, it is this very
problem that is going to be a serious problem for you in the course of the year and years to
come that you really have to address yourself. | know, from the core of your heart, you want
to unlock some of the resources in certain sectors by disinvesting, but your company does not
permit you to do so. Your colleague attempts to give India a modem infrastructure in
terms of airports, but your company does not permit you to do so. In fact, you are, at times,
compelled to make certain announcements which really eat into the resources, which otherwise
would have gone into more useful areas, such as, infrastructure creation. And, that is why,
when you have to work towards these compromises, you produce a document. | must say
that there are steps that you have taken towards rationalisation of taxes, etc., which have
certainly been steps in a positive direction. But there are also some concems which arise out of
the proposals that you have made. And, that is something which disturbs me and it should
disturb you also. When Budgets are normally announced by any Finance Minister, the public
opinion, the reactions of the media, in the next few hours, are of a particular kind. And, in the
context of this Budget,
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one of the most significant and disturbing fact | found was that to understand this
Budget, one did not have to watch television that evening, or, even read the next
morning's newspapers. It was only 24 or 48 hours later that people started
discovering that there is some devil in the details itself. And, that is the devil
that creates problem. (Interruptions)

DR. T. SUBBARAMI REDDY: What's the devil?

SHRI ARUN JAITELY: Now, my friend, Subbarami, wants to know what is the
devil. Let me tell you some of the problems that arose out of this Budget itself.
Fiscal deficit, | think is an issue of concern for everybody. The revenue, the
expenditure, the entire health of the economy becomes evident. And, that is one of
the key indicators itself. The Budget document indicates that from a consistent
fiscal deficit of 4.5,4.4,4.5, per cent in the past two years, will be coming down to
4.3 per cent in the coming year itself. And when one went into some of the details
itself, one of the reasons by which you manage to achieve this was not the
accounting formulation that had been carried out in the last two years, but, there
was a change which was brought about this year. Now, it may be a defence
that this change has been brought about after the recommendations of the Twelfth
Finance Commission itself. Shri Jairam Ramesh referred to the blue book, the first
part Of the expenditure budget. For instance, the Central assistance to the States,
both in terms of grants and loans, now you maintain the grants as in previous
years, but as far as the loans are concerned, | find that there is a significant
absence. There is an asterisk. For instance, in the Revised Estimates, the grant
in the last year was Rs. 27,738 crores. It becomes Rs. 30,454 crores. The loan of
Rs. 24,588 crores last year is not there this year. And when you look at the
details itself, you discover, the asterisk says, that an amount of Rs. 29,003.22
crores is included towards loans which the States of the Union Territories shall be
unable to raise as market loans in terms of the recommendations of the
Twelfth Finance Commission itself. Now, what is significant is not the switch over.
The switch over is the mechanism whether you take loans from the Central
Government of you take the loans from the market itself. That is a different
formulation that you have brought about. But if these loans, as per the
previous years practice, were added to the expenditure side, the concern with
regard to the fiscal deficit itself would be much more significant and higher. And it
is this that is amongst various factors which is causing concern as far as the
state of the economy today itself is concemd. Now,
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my friend, Shri Subba Rami Reddy says which the areas of concern are. Now, the
first annoucement was made that corporate taxes are down from 35 per cent to 30 per
cent. That is, the corporate taxes, for the first time, have come down to the level of
individual taxation itself. Now, there was a significant welcome to this. From the
corporate world to the Wall Street, we can earn kudos by making an
announcement of this kind. But when we look at the actual impact of the entire
Budget on corporate taxation, what do we find? From 35 per cent, the tax has come
down to 30 per cent. But, immediately, in the same Budget the surcharge is increased
from 2.5 to 10 per cent Therefore, what is reduced is really not 35 to 30, but that 30
itself has become 33 because there is a 10 per cent surcharge itself. (Interruptions).
The educational cess was there last year in the nine month Budget. It is there
today. That takes it to 33.66 per cent. Then, the Finance Minister announces that
the depreciation goes down, in certain categories from 25 per cent to 15 per cent. Now,
in all the industries which have an intensive capital assets as a base, and it is here
that the manufacturing industry would directly come in, the impact of the reduction
of depreciation itself would be felt in the accounts of every corporate, and add to it the
fringe benefit tax. | have read reports from one corporate to another. In fact, one of the
newspapers gave a chart itself that the net effect of all the these steps, 35 became 30,
but you add 3 to 30, you add .66 as the educational cess, you add the impact of the
depreciation change, you add the impact of the fringe benefits tax, would be that
the taxation in a large number of corporates would be 38 per cent to 40 per cent of
even 41 per cent But the first annoucement in the Budget itself says that the
reduction from 35 to 30 per cent has taken place, even in the context of individual
taxation, as | said in the beginning. | have no hesitation in reiterating that Rationalisation
of individual taxation was long overdue. It is a positive think that the Finance
Minister has taken several steps in that direction. But having taken those steps, there
are a large number of concems which need to be addressed and when | read his
statement yesterday in the newspapers today that since he would revisit some of
these proposals, | am sure he would take this in the right spirit as a suggestion and
revisit it because under the earlier scheme, from Section 80L to 88 to the Standard
Deduction under Section 16, there are a large number of deductions which were
available. Now, he has bracketed all of them, abolished those deductions and reliefs,
which were entitled to, and made a 'one lakh' standard base, Now, there is a debate
going on whether you get more, or, less, but | really will keep myself away from that
debate.
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But, Sir, one vulnerable section is the 'senior citizens,' And, in the context of senior
citizens, today itself, | read in the 'Hindustan Times'a reasoned article working out
the ctiart itself as to how the changed proposals in the context of the senior
citizens actually increased the tax liability itself. Now, if this is correct, on the
basis of the these calculations - and | tried to make some rough calculations on the
back of the envelope myself- | do feel that some of these have substance. This is
one area where the Budget prima facie looked attractive, but when you see the
details, it doesn't really work out with the object with which it was intended and, |
am sure, the Finance Minister when he responds to our suggestions, now or after
the break when the Finance Bill itself is taken up, would certainly like to revisit
this area which deals with the senior citizens, particularly, those whose tax
liability has now increased as a result of these budgetary proposals themselves.
Take, for instance, Sir, the proposals with regard to the Bharat Nirman scheme.
This scheme was also referred to in the Presidential Address to the Joint Session
of Parliament. And then | thought that there was a large amount of grant being
made for the benefit of the rural sector itself. | thought after the Rastrapati's
Address, some very significant initiative in the direction of Bharat Nirman is
coming. We were anxiously awaiting the announcements because the President
himself in the Central Hall had announced that the Finance Minister would deal
with it in details in the Budget speech itself. But when | look at the Bharat
Nirman proposal, to bring in an additional area of one crore hectare under irrigation,
it is a very good proposal. But this very good proposal needs a huge amount of
money to be allocated to it. | have'nt come across any money being allocated for
it to connect all villages having a population of a thousand or five hundred people
with road. It is a very good proposal, but then rather than grudging at us, you
must, Sir, certainly say that Mr. Vajpayeeji's Government had taken this particular
steps towards the Bharat Nirman. Bharat Nirman is not started on the 23rd of May,
2004. If this was Bharat Nirman, it had started long ago. In fact, allocations
have been made and for a very large number of villages of this country, literally
lakhs of them, the connectivity process had already started.

Now, there is a scheme for additional houses for poor. You can rename the
"Yojanas'. But the "Yojanas' has already existed. Drinking water, electrification, etc.
are all bigh challenges, and if the Finance Minister, through all the initiatives
which were taken earlier, particularly, after the Electricity Act and now, as far as
the village sector is concerned, is able to
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provide that connectivity, - because this has to be done really at the level of the States, and
the States, and the States have to be persuaded to act in terms of these reforms, - think we
give him all credit for this.

Finally, | come to telephony as far as the villages are concemed. It is also a great
challenge. It is only in the last 7-8 years that this country has, post 199596, really seen the
telecommunications revolution in this country. Out tele-services are expanding at one of the
fastest paces. Almost 8.5 is today the tele-density of this country. In our first fifty years, it
was less than one per cent. So, that really has proved how the change-over of the new
policy of telecom has benefited the country. You have plurality of choice, you have better
services, you have, probably, the cheapest telecom services in the world and one of the fastest
growing telecom services. But one of the great challenges is that even those who have been now
authorised by licences or otherwise to provide telephony have been inadequate in
connecting our villages to it. Therefore, if this is all to be done, these are all existing
schemes. So, when | said that when you look at the Budget, Bharat Nirman, the build-up
after the Presidential Adderss, was that there are some very good innovative programmes with
very large amount of fund being allocated for this which is coming, | find most of it is
really a combination of the earlier initiatives taken by the earlier Govermment, by the
Governments even before that, and that is an element of continuity which has been
maintained. | find the same with regard to the National Rural Employment Guarantee
Scheme. Now, as far as the National Rural Employment Guarantee Scheme is concemed,
you can very well allocate about Rs. 5000 crores to it. But then, that is not an amount,
which is going to provide to aimost one-fourth of India one job for every rural family. For the
rest, the 'Food for Work Programme' now becomes the 'National Food for Work
Programme'. Now, already there is a 'Food for Work Programme' that is on. It has
been called the 'National Fod for Work Programme' and then, it is expected that this would
bring about an adequate change as far as that is concerned. | think, these are all initiatives,
which have been going on, and if these initiatives really manage to produce the results, it is
only then that a Finance Minister of Shri P. Chidambaram'’s calibre and capacity would
really have a lot to smile about.

As far as infrastructure is concermned, infrastructure needs resources. Infrastructure
needs private-public partnership. The NDA Govemment has taken many steps towards
the creation of infrastructure. In
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Telecommunications, the earlier Government had brought about some changes in the
whole policy and we gave an impetus to it. The Rural Roads, the National Highways
Development Programme, These are all infrastructure programmes. But there are many
areas of infrastructure; the power sector, particularly, is the most challenging out of that. It
needs resources. It needs the will to implement, and that is something that the States
have to come into.

Look at the condition of our ports today. Our exports are increasing by something like 24-
25 per cent. The imports are increasing by 30 per cent. So, there the growth, as far as foreign
trade is concemed, is three to four times more than our GDP growth. Therefore, that sector
has the potential to become one of the great engines as far as growth is concemed, and the
centre where this whole industry lies is really our ports. Now, if you look at the last few
months, the kind of clogging on our ports, which is taking place, is absolutely,
unimaginable and unbearable. Trade facilitation costs and costs of delays, are actually
adding to the cost of our products and making them non-competitive. It is these areas,
which we really have to look into and for this, we need a public-private partnership. Wherever
you have expanded, even with private partnership, you have been the effect on efficiencies. The
Nava Sheva port is a living example. The Prime Minister just went and inaugurated the new
proposal as far as Valiarpadam is concerned. If that project takes off, it will go down as
one of the most historical programmes as far as port expansions are concermed. These
are areas where we need to invest the resources. But while we have to invest the
resources, where will the resources come from?

If the Finance Minister bears with me, in his last Budget Speech made nine to ten
months ago, under the heading 'Infrastructure’, the Finance Minister had said -1 am just
going to read those three sentences - "An Inter-Institutional Group in the power sector has
succeeded in bringing six power projects to financial closure. Another ten projects are on the
verge of achieving financial closure. The concept can be extended to some other infrastructure
sectors. | am glad to announce that IDBI, IDFC, ICICI Bank, SBI, LIC, Bank of Baroda and
Punjab National Bank have formed an Inter-Institutional Group (lIG). They will pool their
resources on a callable basis, and a sum of Rs. 40,000 crore win be made available as
and when necessary. The lIG will ensure speedy conclusion of loan agreements and
implementation of infrastructure projects. Initially, airports, seaports and
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tourism will be the target sectors of the IIG." It was a very well considered
statement that the Finance Minister made. Now, how much of it has really taken
of?

Now, when | read the chapter on 'Infrastructure’ on this Budget, | found that
after Telecommunications, National Highways, Rural Electrification and Indira
Awas Yojana, we come to a 'Special Purpose Vehicle'. Now as far as the Special
Purpose Vehicle is concerned, the Budget does not make an allocation. It
reads, "for 2005-06,1 propose to fix the borrowing limit at Rs. 10,000 crores." The
borrowing limits have been fixed. Now, | do hope that something did happen last
year. It is a fact that we want to know from the hon. Finance Minister. Now, | can
understand a Special Purpose Vehicle for a particular project, whether it be for
highways, or, ports, or, airports, or seaports, or, for some power projects.

Now, the Inter-Institutional Group with a lending capacity of Rs. 40,000 crores
last year, a borrowing limit of Rs. 10,000 crores for the Special Purpose Vehicle
to be created, all these proposals look very fine as they are stated. But then,
what really is the eventual object, which these are able to achieve? How much is
the implementation of these which is really going to take place? Let me just tell
the Finance Minister that there is a genuine concern in the country that some of
the infrastructural projects need to be expedited far more than they presently are.
There is a growing feeling about the National Highways Programme for instance,
as to what is the expedition in that which is required for want to which is
slowed down. Is it maintaining the same pace? There is a lot of cynicism that the
kind of centre-stage that project occupies today it does not appear as far as
that project is concerned. Having said so, Sir, | have certain specific suggestions
for the hon. Finance Minister to consider in this Budget, and some of them are
suggestions which we may even like to consider over later date. The Budget
indicates that as far as duties are concerned, both in customs and excise, he
separately dealt with them. They have been brought down. | heard the views of
one of my colleagues from the Left Party yesterday where he was somewhat
apprehensive about the custom tariffs in the manufacturing sector being brought
down. Now, brining it down today has its own advantages. Our manufacturing
sector has been somewhat slow to pick up over the last few decades, but now it
seems to be indicating a situation where it can almost go ahead; it is crossing
the 8 per cent growth figure and has the capacity to get into a double figure
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growth. Manufacturing sector is where the jobs are. Inputs for the
manufacturing sector are raw materials, capital goods, etc. If they are imported
jnto the country on cheaper rates, raw materials increase, and that is an
indication itself that your manufacturing sector itself is growing and if the
manufacturing sector is growing, the advantages of it in terms of creation of
employment, in terms of profitability, in creation of revenue, in terms of enrichment
of Government, infrastructure creation, can be seen, and that is a positive circle
which moves on. It is a positive step; | am not opposed to the step. | remember,
only a few years ago when the peak rates in the manufacturing sector of duties
was 35 per cent, and when gradually, 5 per cent every year, it came down to 20
per cent last year and finally you brought it down by another 5 per cent this year. My
only concern in this is: Should this reduction be announced every year in the
Budget itself—even the previous Government, My Government, was announcing it
in the Budget—or we must now seriously consider reducing this as a part of our
multi-lateral negotiations? And, | say this with some sense of concern. The agricultural
negotiations are separately taking place. NAMA, the non-agricltural sector
negotiations are separate negotiations, which are taking place in the manufacturing
sector. Now, the WTO is the forum where you do not get anything for free. You
have to pay a price when you want something and you have to charge a price
when others want something from you. Particularly, when there is a multi-lateral
pressure on us to bring our customs tariffs down, any unilateral announcement
really does not bring any credit as far as those negotiations are concerned, and
therefore for future here is a point which the Finance Minister would like to consider.
Secondly, Sir, there is an issue where | am one with my friend, Shri
Subbarami Reddy. More and more sectors have been coming into the service
tax roll. It is understandable for the reason that the entire burden cannot fall on
customs duty or direct taxes or excise duties, which is mostly on the
manufacturing sector. Service sector today occupies 52 per cent of the GDP
and, therefore, service sector must also come within the tax net itself. But there are
some sensitive areas, just as we mentioned the senior citizens in the case of the
direct taxes, where service tax really requires reconsideration, and there are two
specific areas in your Budget which require a reconsideration. One is in the
context of apartments blocks—a building where there are 12 or more
apartments—and second is the cleaning and maintenance services. Housing is
one area where we have had tremendous growth in the last few years and this
is one area
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which is going to grow by leaps and bounds. When housing is going to grow
and housing is something which every man, even from the poorer sections,
desire, a lower middle-class man desires, the effect of this proposal has been
that in every co-operative housing society, in every builder-developed apartment,
the prices have overnight gone up by 10 per cent. | can see the disagreement
with the Finance Minister, but | would like him to consider this matter. In the
context of developers and others hiring contractors, some of it would be MODVAT
able, but when developers and owners, and developers and housing societies sell it
to their members or flat owners, in the hands of the apartment owner from a
developer, it will not be MODVAT able. If | buy an apartment, there is no other
duty against which it can be offset. The same is going to be the position and this
is a very vulnerable section because the people living in apartments belong to the
middle class, or to the lower middle-class. The cleaning and maintenance services-
every co-operative housing society in Delhi, Mumbai and all over the country, that
is a new trend, now go in for community services, as far as these apartments
are concerned. And, a ten per cent on top of that, | think, is an area of serious
concern.

| will only refer to it because he has made a statement yesterday that he is
revisiting this whole concept of cash withdrawal tax. But, it is an area on which,
| think, there is within the system, a very large consensus developing and he will
certainly, | am sure, respect the wishes of that larger consensus and when he
makes his own announcements later, he would like to withdraw that.

SHRI C. RAMACHANDRAIAH: He has not imposed the tax; it is just a
proposal.

SHRIARUNJAITLEY: The Budget is always a proposal till the Finance Bill is
passed. But, since he has made an indication yesterday, | am only supporting
the sentiment of those who had made this suggestion.... (Interruptions)...

The fringe benefit tax, | think, is an area on which he did not make any
indication of a concession yesterday. There is a view to which | subscribe that
the fringe benefit tax is really not only going to increase the tax burden, but the
fringe benefit tax will also bring back the inspector raj. The fringe benefit tax will
also become a tax on expenditure. And, therefore, the firnge benefit tax, itself,
requires an element of reconsideration by the Finance Minister himself.
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On the two cesses that he charges—one for education and one for national highway
programme— think, it will do, it will be a good precedent to start of, that how this cess has
been consumed separately in both the cases, a transparent, clear statements is made
every year and placed before the country through the Parliament, so that we know that
since this is a cess we are paying for something, this is not to go into the Consolidated
Fund of India and be used for other purposes; this is to be used for these purposes and,
therefore, it is reduced.

Ancther area, and | am conscious of the controversy around this area, is the area of
retrospective taxation which has begun. | am not referring to the Ordinance that he brought
about earlier this year. That itself is retrospective taxation.

MR. DEPUTY CHAIRMAN: You have to conclude.

SHRI ARUN JAITLEY: Sir, it will take just three or four minutes. Retrospective
taxation in any developing economy, particularly when we attract investment, it destabilises
the stable taxation regime. One of the great talking points that we have is that India has a
very stable tax regime. We don't have an extraordinary taxation regime where people can
be charged for what they did ten years ago, accounts have been settled, and costs have
been passed on to the consumer. And therefore, there are a lot of difficulties which arise.
There is already a debate going on which is not a part of the Finance Bill about this
retrospective taxation. That is in the context of the Ordinance that the Finance Minister
brought about because it upsets the tax planning of any investor itself. It is a bad
indication, or a bad signal, that we give to potential investors, both domestic as well as
international. But, | found that even in the present Finance Bill, there are, at least, three
proposals which amount to, in my respectful view, a retrospective taxation. If the Finance
Minister makes a note of clause 82, clause 83 and clause 87, some of these are to overcome
the court judgements. These are the changes, the first one is the change to the Central
Excise Rules of 1944. It is a retrospective taxation. It says that it has been amended
retrospectively and it will be applicable for the period 1st August, 1996 to 30th June, 2001. The
second is the refrospective taxation in 1983, to the CENVAT rules. The third is
retrospective amendment to the Chapter 15 of the Schedule itself. Now, these are the
areas which | think also require a reconsideration by the Finance Minister
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because retrospective taxation in any growing economy itself destabilises the
planning of any investor, and, therefore, as a rule we should avoid this practice to
the extent it is possible.

| have again a point to support my friend Subbarami Reddy on the question of
increase in the steel duty to 16 per cent. Now, in most cases where the
manufacturing sector uses it, | agree with what the Finance Minister said in his
speech that it is 'modvatable’. But in the context of construction industry, where
the eventual burden comes to the consumer himself, the steel that we buy for
building our own houses—housing again being an important sector—would not be
modvatable, and, therefore, the < 16 per cent higher rate for an item as basic as
this, | think, is an issue which the hon. Finance Minister would have to consider.

Sir, | have concerns about the non mentioning of—and, | am worried
because you mentioned the irrigation issues for the long term—what is the
Government's thinking on the interlinking of rivers proposal, what is the progress
being made with regard to the Kisan Credit Cards which is one of the
successful programmes that the Government has been implementing. These
are all areas the Finance Minister would have to consider. (Time-Bell).

Lastly, Sir, my suggestion to the hon. Finance Minister would be regarding
the SEZs. Sir, the SEZs are going to be very important engines of growth. For the
last few years, we have been debating to bring the SEZs under a Central
legislation. But if the SEZs have to come under a Central legislation, the SEZs
would require the kind of infrastructure, the kind of trade facilitation, and, also the
kind of tax structures, which their competitors internationally have. Those who
manufacture within the SEZs don't compete with domestic manufacturers, they
compete with international manufacturers, and unless we can give them a
regime in terms of infrastructure, in terms of interest rates, and, in terms of taxation
measures which is competitive compared to the international players in the
field, our SEZs really will not produce the same kind of results which SEZs, let us
say, in China and other parts of the world have produced.

| read in the newspaper that my friend Mr. Kamal Nath has been
advocating a few more concessions in the SEZs proposed legislation. | would
like to throw whatever support my voice has, behind the Commerce Minister for
what the Finance Minister would like to give him. This is one
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area where the SEZ proposals itself can be beneficial to the overall direction as far as
the economy is concerned. (Time-Bell). Sir, my time has run out. There were a
few more points but | leave it for my other colleagues to mention them. | am
sure some of the concerns, which we have expressed, some for this Budget
and some for the future, the Finance Minister will certainly bear them in mind.
Once again, | thank you very much for giving me the opportunity to participate
in this discussion.

MR. DEPUTY CHAIRMAN: If the House agrees, | would like to ask Mr.
Murli Deora to occupy the Chair for some time...(Interruptions)... Mr.
Ramachandraiah...

SHRI C. RAMACHANDRAIAH: Sir, | am not in the Panel.

MR. DEPUTY CHAIRMAN: No member from the Panel of Vice Chairmen is here.
That is why...(Interruptions)... Dr. T. Subbarami Reddy... (Interruptions)...

[The Vice-Chairman (Dr. T. Subbarami Reddy) in the Chair]

SHRI K. CHANDRAN PILLAI (Kerala): Sir, the other speaker of our' party
made a maiden speech, so that time has to be allotted to me. | think so.

THE VICE-CHAIRMAN (DR. T. SUBBARAMI REDDY): Okay, take a
maximum of ten minutes.

SHRI K. CHANDRAN PILLAI: Sir, while registering certain observations
regarding this Budget, first of all, the focus, let me say, a democratic and
determined focus, on the common man's issue, is indeed a welcome step. At the
same time, | want to make an observation that the overall Budget proposals are
moving through the economic reforms track itself. In a way, it is accelerating
also. Actually, the Left Parties submitted a rmemorandum to the Government to
consider the commitments made in the Common Minimum Programme. | think
some aspects of the memorandum, submitted by the Left, are already appeared in
the Budget. That much is appreciated. The Part | of this Budget mainly dealt with
that objective only. ...(Interruptions)... | am taking that also. ...(Interruptions)... The
Memorandum was of the Left Parties and the Common Minimum Programme
was of the UPA; Left Parties were not signatory to that. Regarding
employment, education, health, sanitation, drinking water,
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nutrition and marginal sections, considerations of SC and ST, they are all coming under Part
I, naturally reflecting the aspirations of the last verdict. | think we can put it in the political
compulsion category. | am registering certain apprehensions and concems, which are
appearing in the Budget proposals. In the Agriculture sector, there is a definite proposal
for the credit facilities. | think agro-business and investments in the rural sector are
focussed on that part. So the direct benefit to the poor sections is not at all ascertained. It
has to be revisited. That is my one observation.

Ancther point is that in the Common Minimum Programme, there was a commitment of
2-3 per cent of the GDP for the health sector, which is actually between Rs. 70,000 crore to
Rs. 1,05,000 crore, but the allocations are only to the tune of Rs. 10,000 crore plus. | think
this deficiency is a major lacuna in the Budget. Health is a vital area, and there are
contradictions between the commitment and the real allocation. It is disappointing also.
Likewise, in the National Food-for-Work Programme, which is related to the National
Employment Guarantee Scheme, a newly coming up scheme, the total allocation is only
Rs. 11,000 crore and that again with added value of the grains which is supplementary-
nearly Rs. fifty lakhs. | think fora better imaginary programme for employment, you have to
go through the National Sample Survey as well as the recent Census report. Our rural
employment growth rate is too low as compared to the population growth rate. That is a
reality. In such a situation, we are offering only targeted 150 districts and 100 days' work
for each family member. 'Employment for all is the dream slogan, which all are celebrating. But
we are now confining ourselves to a limited section only and the allocation is only Rs.
11,000 crore. That allocation does not match the requirement of the real gravity of the
problem, which we are confronting. According to some rough estimates, more than Rs. 25,000
crore per annum for 100 day's employment was the commitment. That is not adequately
addressed in the Budget. That has to be looked into further. All the tax proposals are
aimed, with a strong direction, towards furtherance of economic reforms. Only two fresh
initiatives are introduced in this Budget. One is the withdrawal tax and the other is fringe
benefit question. Most likely that may be withdrawn according to the Finance Minister's
reply yesterday. But | want to say, so many tax concessions are allowed this time in the
Budget. In the corporate taxation, after all relaxations, the Finance Minister is
expecting a 33 per cent increase because of the
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concessions and an income-tax increase of 30 per cent again because of
concessions. Again in excise duty, the Finance Minister is expecting a 21 per
cent increase. | strongly believe, our past experiences are not so encouraging
whenever tax concessions are allowed. Whenever tax concession is there,
realisation is poor. Here an opposite thinking is coming up from the Finance
Minister. | doubt whether the aspiration put up by the Finance Minister is going to
materialise or not. And there is a strong protest to the corporate tax reduction.
36 per cent is according to me unwarrantedly reduced to 30 per cent.
Whatsoever be the argument, | can't find any logic in it. (Time-Bell)

THE VICE-CHAIRMAN (DR. T. SUBBARAMI REDDY): Hurry up, a number
of speakers are also there. Your time is over. | am just indicating.

SHRI K. CHANDRAN PILLAI: In the Budget speech, Sir, imaginative ideas
were there. FDI attraction by India is to go up to match with China. Not matching
at present, but considering the advantage of China, we should also go up. That
is one idea. But we have to see the manufacturing industries and the real situation
also. China's GDP contribution through manufacturing industry is 54 per cent,
according to my understanding, whereas our service sector is now contributing
60 per cent. This is a disappointing situation. In such a situation manufacturing
industry is getting a very bad treatment in this Budget. That is my argument. |
mean manufacturing sector inclusive of small-scale industries. Well, almost 77
items are de-reserved by this Budget Otherwise also, SSls are in doldrums. Without
properly addressing that area, now fresh attack is again launched by this
Government. In the manufacturing sector, customs duty reduction to 15 per cent is
going to affect them negatively. Capital goods permitted with reduced customs
duty mean indigenous industries are going to suffer. So the point is not only we are
losing our resources to the exchequer, but we are acting against the interest of
the manufacturing sector of India which is coming down year by year overall GDP
contribution-wise. Another point which | want to make is diversification proposal for
agricultural products. | think this point is to be reviewed. At least the advices
from towering personalities like Dr. M.S. Swaminathan have to be taken care of.
Sir, the agriculture sector actually is demanding a protection. In the international
regime, we are in a competitive world. With the total acceptance of that reality, |
am saying India is an agriculture-predominant country, protection to the
agriculturists is not adequate through this Budget. And the livelihood
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of crores of people is also involved in it, food security is also involved in it. While
diversifying from the present agricultural products, what will happen to our food
security is a major problem which is to be looked into. Another question is a cess
rise of 50 paise per litre on diesel and petrol. | think that will naturally go to escalate
the prices overall in the economy. That has to be withdrawn. Another area is
regarding the SLR and CRR removals. | don't think it is going to benefit our
economy at large. | think, even the Reserve Bank of India has some reservation
in that area. We are actually leading that activity to a speculative regime, which is
not fair at all. That has to be reviewed. Another question is, when the
withdrawal tax was introduced, it was mentioned that its main purpose is to
control black money. (Interruptions)

SHRI P. CHIDAMBARAM: Mr. Pillai, | am just referring to the statement made
by you. The changes that are being proposed to CRR, SLR, the upper and
lower limits, are proposed on the advice and recommendation of the Reserve
Bank of India, and therefore, the statement that you made that the Reserve Bank
of India is opposed to it, is not correct.

SHRI K. CHANDRAN PILLAI: Sir, | stand corrected. Let me take up another
point. In this Budget, certain major allocations are actually off-budget
allocations. Such off-budget allocations are actually because of the political
compulsions. But, these off-budget allocations are leading to a lesser allocation
to the vital sectors. That is an area where we have to make some corrections.

Now, | come to the question of the FDI permission to the mine sector as well
as to the pension fund. | am just citing the example of Myanmar. After permitting
Burma Shell... (Interruptions)

THE VICE-CHAIRMAN (DR. T. SUBBARAMI REDDY): You have already taken
twelve minutes. Kindly conclude.

SHRI K. CHANDRAN PILLAI: Sir, let me complete the point which has been
taken up by me. In the mine sector, if you are giving an entry to an MNC through
an FDI route, the experience has been that we will exhaust our national resources
in a very short span of time. Myanmar is the recent example. Now, that country is
ranked fourteenth among the least-developed countries. So, the admission of the
MNCs to the mine sector is totally unwarranted, and that has to be reviewed.
Likewise, in the area of pension
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fund also, why are you permitting the FDI and other agencies to work in this area?
Ultimately, it will have a negative impact at the cost of the pensioners of this country.
With these words, | conclude.
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THE VICE-CHAIRMAN (DR. T. SUBBARAMIREDDY): Mr. B.J. Panda, you
have 8 minutes.

SHRI B.J. PANDA (Orissa): Thank you, Sir. | beg the same indulgence of the
Chair that the other people with 8 minutes have also got.

SHRI P. CHIDAMBARAM: How much time has he been given?

THE VICE-CHAIRMAN (DR. T. SUBBARAMI REDDY): He has been given 8
minutes.

SHRI B.J. PANDA: Sir, last year, on the same occasion, | mentioned a cricket
analogy where | said the hon. Finance Minister was the star batsman of the UPA
Government, but was in the unusual position of facing bouncers from his
Government's supporters rather than from the Opposition. | must say that he has
negotiated those bouncers well and very deftly conducted
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a balancing act in furnishing the Budget this year, and | compliment him for that.
There are elements in this Budget this year, and | compliment him for that, there are
elements in this Budget that even we in the Opposition must applaud and what
must also be applauded is what is not stated explicitly in this Budget. Away from
the spotlight of the Budget, decisions, which are a continuance of what has been
done earlier, have been taken on VAT, FDI limits, disinvestment, etc., which are all
to be congratulated. These are no bad things at all. Sir, many had been
enthused, with the composition of this Government team, to imagine that this
second coming of the original architects of reforms would lead to something larger.
Many had also been expecting more because of the rhetoric of this UPA
Government; the rhetoric of equitable development, the rhetoric of focusing on rural
development. But on many important counts this Budget stops short of a big
transition into the next generation of reforms. Let me describe that. | would describe
that big transition as three basic points. One, big ideas but backed up with
concrete plans; two, replacement of the plethora of programmes at the ground
level with simple but targeted programmes and most importantly, three, jump
starting capital expenditure particularly on infrastructure. To be fair, there has been
one big ida which is backed up with concrete plans and that is education. We had
passed a Constitutional amendment three years ago to make it mandatory and to
provide resources to give free primary education to every child until the age of 14
years, but we have never allotted enough resources for this. | compliment the
Finance Minister for taking this big idea forward with concrete steps and with
allocation. This is a step forward from what we had been trying to do in the NDA
Government with 'Sarva Shiksha Abhiyaan' and | congratulate him on this. But the
same enthusiasm has not been shown for other big ideas. The same
enthusiasm, for instance, has not been shown on a focus on infrastructure. Why
is this important? Let me spell it out. The World Bank says that for developing
countries to get developed, seven per cent of the GDP must be devoted to
infrastructure. Sir, in the NDA Government, we made a big push forward with huge
investments in roads and in highways. But despite that refocusing on
infrastructure, India's investment on infrastructure is barely three per cent or a
little less than that of the GDP. Let us compare this with China. | compare this
with China because we compare ourselves with China on many counts. We have
often debated in this country whether democracy is slowing us down, whether we are
paying something like a democracy tax in taking more time to make policy
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decisions. It has been written in media all over the world that the single greatest
diffentiatior between the economies of India and China is not the speed of
decision-making, not the mode of governance, but investment in infrastructure. In
his Budget speech, the hon. Finance Minister particularly mentioned the China's
Finance Minister looking at him in talking about the Chinese getting 10 times more
FDI into their country. Two weeks ago, the hon. Senator Hillary Clinton was in
town. It was an occasion where many young MPs were interacting with her, In
reply to a specific question as to why American and the Americans think that
China deserves more FDI, she came up with this very succinct answer and said,
"If 1 have to keep it down to one particular reason, the reason is Government
investment in infrastructure. The Chinese Government over the last 20 years has
made huge investments in ports, in roads and in airports which we simply have
not even begun to scraich the surface as yet. The other most significant
shortcoming of this Budget is on the fiscal deficit. Much has been talked about
the fiscal deficit. But | want to get to the roots of this, why is the fiscal deficit
and the management of it so important? Fiscal deficit is a fundamental measure
of the health of our economy and it is a fundamental measure of the seriousness of
this Government. | would like to cite India's sovereign rating in the international
market. There are several agencies which rate our country's sovereign rating.
Coming to the fundamental measure, when companies like Standard and
Poors, Moody's, rate the country on the fundamental measure—and! have it from
the horse's mouth-from these companies themselves, is fiscal deficit. The give
far more weightage to the issue of fiscal deficit management and not to many other
areas that we might think that they do. For example, we have very large foreign
exchange reserves, it counts for much less. We have a very attractive GDP growth
rate, it counts for much less. We have inflation that is not too bad really but that
also counts for much less. What count significantly is the management of the
fiscal deficit. Sir, it is for this reason that we in the NDA Government introduced
and enacted the Fiscal Responsibility and Budget Management Act. Sir, it has
worked so far.

SHRI P. CHIDAMBARAM: You didn't notify.

SHRI B.J. PANDA: We didn't have the time to notify it. Sir, the Fiscal
Responsibility Act has worked. Sir, even during the last one year of this
Government the Fiscal Responsibility and Budget Management Act has worked.
In that, the reduction of fiscal deficit has been more than the 0.3
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per cent per annum which has been mandated. That is why there is such a great
disappointment that this year, all we have is a pious statement to say that we are perilously
close to the limits of our profigacy. But we need more than words. We need concrete
targeted measure of reduction of fiscal deficit, keeping in line with the Fiscal
Responsibility and Budget Management Act. We are puitting off for a future year or future
years our obligation under the Act. Sir, this Budget is also relying on a surge in
revenues to ensure that the fiscal deficit is kept under check. This | think we must take on a
wing and a prayer. Also, most importantly, this has an adverse demonstration effect on our
States. On the one hand the Centre is lecturing all the States to keep their fiscal deficit under
check and it has an adverse effect in demonstrating that the Centre will do just the opposite. In
other words, don't do what | do but do what | preach. There is another big idea which is the
Rural Employment Guarantee Scheme which is not backed up with resources. Sir, we
must get away from this tradition of trying to treat the symptom rather than the
underlying cause. Sir, if we don't have the resources, if we don't concretely allocate the
resources, then, the symptom is unemployment. That is not the cause. There are
underlying causes and | have just talked abolt it, infrastructure for example. Let me give you an
example from my own State of Orissa. Everybody in this House must have heard of
Kalahandi, Bolangir and Koraput. The KBK districts which are synonymous with poverty, which
are synonymous with malnutrition. But, Sir, | doubt how many people in this House know
that Kalahandi is also known as ‘the rice bowl of Orissa.'And the reason that rice is not
competitive when it is grown in Kalahandi is that there is no road infrastructure. So that
even moving that rice 50 kms. to the market is a non-starter. It is infrastructure which is
required in Kalahandi which will really provide job opportunities for our people there and not
noble sounding ideas which are not backed up by the funds. Sir, | am coming to the close.
When we talk about equitable development, my home State Orissa stands out as a stark
contrast. By any measure, Sir, we deserve special attention. We are at the bottom of the
human development index. We are at the bottom when it comes to poverty. We have
one of the highest tribal populations. Sir, | must point out to this House that for 50 years
there has been reverse subsidisation from my State, from in fact, many Eastern States,
from Bengal, from Jharkhand, from Orissa by way of such policies as freight equalization
which ensured that economically viable mineral-related projects did not come up in our
State. They came up elsewhere
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although there was no economic logic. We had subsidised the rest of the country.
We need a special helping hand to come out of the poverty trap. Sir, it is not just
the negative side that | want to highlight. Sir, | want to highlight the positive
side as well. Sir, the hon. Finance Minister on a recent trip to Orissa gave our
Government a pat on the back for taking steps to reducing the fiscal deficit and
to taking some concrete steps to improving our financial condition. This requires
a tremendous amount of political will and a tremendous amount of courage. And
this courage and political will deserves more than just a pat on the back. It
deserves a special helping hand. This Government has introduced special
packages for certain States. We do not grudge them. | think, areas that have
been administered by some of the partners of this Government deserve special
attention. We deserve special attention as well. This Budget provides nothing specific
for our State. There are other contradictions in the Budget. My senior
colleague, Mr. Arun Jaitley, and other hon. Members have talked about it. | will
just mention one. Sir, on the one hand this Budget talks about Rs. 11000
crores equity being pumped into the public sector and Rs. 3,500 crores of debt
into the public sector, but separately, out of the Budget, the media has reported
that the Government's objective is to raise Rs. 50,000 crores from disinvestment.
And, | understand from a particular media Report, Rs. 7,000 crores would be in
this year itself. Now, these appear to me to be contradictory. If we are going to
go ahead with disinvestment, raise the resources and put them into rural
employment or put them in infrastructure, let us do so. But, to do a little bit of this
and a little bit of that is, perhaps, what is needed in this coalition and in this
balancing act. | will, to that extent, suppot the hon. Finance Minister in his attempts.

In conclusion, Sir, | would like to again use a cricket analogy. | said, 'last
year the star batsman of the team has successfully negotiated the bouncers
coming from his own side.' But this year, it has transitioned into a situation where
we have a Budget that is full of googlies.

SHRI TARIQ ANWAR (Maharashtra): And No Balls.
SHRI B.J. PANDA: | don't know about No Balls. It is full of googlies.

| would conclude by saying this that if it is a balancing act which is required
to keep the big ideas away from the spotlight of detractors from within your own
team; so be it, Sir, we will support you in that, but the end result must be there.
Thank you.
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DR. BIMAL JALAN (Nominated): Thank you Mr. Vice-Chairman, Sir, there is
a lot to say on the Budget, naturally, for somebody with my background, but
we do not have the time. | am aware of it. So, with your permission, | will just
make seven or eight points in telegraphic language. | would not try to explain them.
They may be somewhat incomprehensible but you will forgive me. | am doing so
just to save the time of the House.

SHRI P. CHIDAMBARAM: You can speak. Nobody is stopping you.

DR. BIMAL JALAN: The first point is regarding the fiscal deficit that has been
discussed. The point | wanted to make on the fiscal deficit is slightly different from
the point just made by Mr. Panda and other speakers.

Sir, all of us are aware that there is no country in the world which has grown or
which has developed or which has done well on the basis of the fiscal deficit.
There is no country. The primary reason is not what the Standard and Poors
says or what the international rating agencies say are wrong so far as India is
concerned. Because they are looking at the possibilities of default, they are
rating default ratings, etc. They are simply wrong. | mean, India has not defaulted,
India will not default and there is no question of India being in a position where it
would default. It has now the lowest debt to GDP ratio. It has one of the highest
reserves in the developing world. So, | would say that | would not go by what they
are saying Mr. Panda. And | would say the same thing to the rest of the world.
That is not the issue.

The issue about the fiscal deficit, which the research shows, is essentially
that there is a behavioural dynamics of soft Budgets. When the fiscal deficit
increases then generally, it goes into soft subsidies, soft targets, soft areas rather
than creation of jobs, development or infrastructure. This is the experience of the
Latin America. This is the experience of African countries. And that is why the
fiscal deficit is important and, across the party-line, | would say that when you have
a high fiscal deficit and low capital expenditure as we are having now, you should
attend to it. | think that the Finance Minister will be the first to agree that most of
our fiscal deficit is revenue deficit which is going into salaries, which is going
into revenue expenditure and is not creating jobs or creating infrastructure or
creating things that we want. It is not that percentage of 4.2, 4.3 or 4.6 that is
important. So, this is the first point.
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The second point is this. It is also there in the President's Address and the hon.
Prime Minister, a great economist, has also emphasised this. Mr.
Chidambaram, a great thinker, also agrees with it. It is about the outlay and
outcomes. | think nobody can disagree that we should have 'outcomes', and that
the 'outlay' should be related to 'outcomes'’. The one possible outcome that we
should be careful about is 'no outlay and no outcome'. But if our administrative
systems are such that you are not able to spend—and the Finance Minister is
keeping an eye on 'outcome’, and if there is no outcome, he will not give any
money—and if the administrative bottlenecks and the clogging up of the arteries of
administration are such that if you don't spend, there is no outcome, then, that
is not what development is; that is not what our country wants. | have written to
the Finance Minister; | have written to the Rural Development Minister on EGS.
It is only for illustration. | have said that if you look at the way the whole
Employment Guarantee Scheme has been conceived, if you look at the ten
agencies, five State Government Ministries and five Central Government
ministries—twenty agencies are involved in monitoring, evaluating, grievance
redressing, and so on and so forth then, it is bound to be 'no outcome and no
expenditure'. It is better than "all expenditure and no outcome'. But, | think, this is
not what our country wants. So, | would like to mention to the hon. Finance
Minister that while we must watch outlay, the more important thing is to watch
outcome and make it more positive. And, that can only be done if he is able to
reduce the administrative bottenecks that we ourselves create. And, the EGS Bill,
in my opinion, is a very good example extremely well-intentioned, extremely well
done but you have created a system which, in my opinion, just cannot work. |
would like to see after a year whether it works or it does not work.

The third point that | want to make is regarding the need for simplification of return
filing. Simplification is not just that what we articulate.Simpilification is what you want
the tax pay to do. Now, if simplification means that | have to file an income-tax
return which requires me to hire a Chartered Accountant, then, | have not
simplified it. This is the test. The test is not that | am dropping that; | am
dropping clause 'C replacing it with clause 'D'. The test is that the Finance
Minister should ask the department, with which | had been very closely
associated. | have great respect for the officers. But it is not a problem of an
individual; it is systemic. Take a sample of people, take the MPs, take the
Members of the Rajya Sabha, can they fill their tax returns on their own? That
is simplification.
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(Interruptions) This was the point about simplification—can we do it without the help
of a lawyer or an expert? And, this is the test. | am very happy that he has
announced that is going to happen by the end of the year. He is going to bring in
a new manual, or whatever it is, to simplify the return filing. But that should be
the benchmark to test it.

There are some great-sounding ideas and the economists are famous for it,
something which sounds very nice and very good. But, on the ground, you find that
it becomes so complicated that it cannot be implemented. There is a lot of talk
about it, and, | think, the Finance Minister would know it. Let me say this about
the Value Added Tax. It is a great idea. It is a fantastic thing. It has been tried
very well in other countries. But | would request him to look at it as to whether it
is a complex system, or, is it a system which can be followed by the shopkeepers,
by people who are not very literate, by people who are not accountants, by
people who are not very sophisticated, the common people. If it can be done, we
must have it. If it cannot be done, we should look into it and see what can be
done to make it better. This is my fouth suggestion to him.

My next point is about the Tax Information Network. It is again a great idea.
And, if we can succeed in doing what the Tax Information Network wants to do, |
think the country would definitely be better off. But my suggestion to the
Finance Minister is that the Tax Information Network should not be used to go
after individuals. You should set up a research team, which would analyse the tax
behaviour of different groups of people. For example, he has himself made the
point that only 75,000 or 85,000 people declare income of more than Rs. 10 lakhs.
(Interruptions) Sorry, on income of more than ten lakhs. What we need to do is
to think of an incentive for payment of tax, rather than an incentive for avoidance
of tax. This can only be done if full Tax information Network System is publicised
what is the rate of taxation pertaining to groups of people, say, lawyers, doctos,
traders in Khan Market and so on and so forth. What is the average rate of taxation?
And Finance Minister should promise that if a person is paying 15 or 20 or 30 per
cent more than the average tax for his class, he is not going to be scrutinised.
Then, you create an incentive for the people to declare the tax, rather than the
other way round. What | am saying, Sir, is that this is my next suggestion to him
that please use the TIN for inducing people to pay tax and this can only be
done if you look at it group-wise, rather than individual-wise.
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The next point, Sir, again,is with regard to EET, EEE, TEE. There are these
three alternative ways of taxing. And one of the ideas which is, in my sort of tribe,
generally being propounded is, Exempt Exempt Tax. This has been discussed in the
literature, this has been discussed in the newspapers and so on. | would strongly
advise our Finance Minister against going for EET It is much better to go for TET...
(Interruptions)., on the basis of the present value of what the tax should be when you
withdraw 20 years later, people should know how much is that in our country. |
may simply say just this. We will talk about it later. The idea of EET works in a country
where incomes are rising for the average middle class person. So, the idea is, you pay
tax when you withdraw it. In future, the incomes are much higher, so the incidence
of tax is lower. | would suggest that if you want to tax savings, you should go for TEE,
that tax at a lower rate, at the present value of what the future tax would be. But,
anyway, this is a very complex subject.

| would make just two final points. Sir, in taxation every action creates ' a
reaction. This is a new point, something about which F.M. is very bored, the cash
transaction tax. He has talked about it. The real interesting point about this is that
you can discourage deposits. If there is a tax trail that he has talked about, if you
don't want to leave a tax trail by withdrawal, the best thing is not to deposit. And is
this what you want? | think that we must give incentives for deposits; rather, not
create a system where doing business with a bank is less preferable than doing
cash transaction. That is really the heart of the matter, and | am glad that he is
looking into it. Now, last but one thing, is with regard to the fringe benefit tax. The
problem | think is that we should try to avoid a new tax, if possible. It is a lot better to
have a disallowance. You already have disallowances of various kinds. You can say
that if anybody has more than 20, 25 or 30 per cent of salaries as fringe benefits,
then that is a disallowance It is much better to use the existing system rather than to
create a new system, because that new system always creates a new set of
paraphernalias, forms and so on.

Finally, and this is probably the most important point, that | look forward to a day
when the Budgets are not about tax rates. But the Budgets are about what we are
discussing here, Budgets are about the macro-economy, Budgets are about fiscal deficits,
the Budgets are about capital expenditure, Budgets are about infrastructure, Budgets are
about pattern of expenditure, Budgets are about business, Budgets are about growth,
and Budgets are
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about development. So, | look forward to his next Budget when he would have stablised the
tax rates, when he would have done what needs to be done on the rates. It doesn't matter
whether it is 35,30,32,31. Stablise it. Don't make changes, and let the Budget not be on front
page. ltwould be very nice if you take it to page 3! Thank You.
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T I H TRy & [ HE1 e § 5 980 99 | 59 Job &l U 984 AT & 3R 9ga
B Saeid fawa 2, 98 98 € f g @) St 9gd & ol 9 9¢ 381 21 5 99 89 S1reTie g
3R STSIE] & R a1 9o N G U1 X qdhYiaT U 81 ATl $Y < 3iR 9o Y& ThdIa b o,
Sl I I7h a1 A el BIdT 271 5id TGN TS 3R 2ce] Faex § W iR dq fl , s RE 4,
AR T Fell, 99 I Al AR @I © {9 life expectancy 27 11 32 ATel off 3R #R7 &1 € f&
3ITST I8 9GHR 65 AT70 BI 75 © | SU T Al P 3Nl &, cifchT 92 N H I P 181 3T A1 AT
1Y 211 519 &9 Bi¥el @i B a1 B €, A1 Sl g2 8, 3R d 97471 X8 3R 7] 7evd qal
B A1 BIS gorg Tel & o <7 el e a5t IR 7 3110 — 519 I g VeaR e far Smeen 3 i
I FAfT TS es &, STa! SN, ITd! 2, ITh W -UIH BT €T 39T SITgTT |

HeIed, § fad #=1 St 31 39 oIy JIRGAE <1 =1e<! § & Integrated Child Development
Service # 9T 3T VAIHRIA FGRIT 2, cfcbT H Tl § b Yelicherd S R Y aga & 5l 310
T SRR & o 371 AT 3 e 1 31 a9 < Ab, <RY | S 3110 s -< #idl g% fhan g,
I8 98 B! IS &, <ifch AT RIS JGARI | U< 8, [ - HieT § Fel Bls Ay o =1 8,
HE| PIg (BUDB [ebel T8 €, Pel, TSI-TTel WHT (AT o1 XET 81 ST HL $HH 3] Tep 1 &
3R TH03TR0SI0 FATRER &1 A1 # ferg il 81, <ifeh H |l § fob STei @1 Ui 1l 8, 98 ATth-
G ST A, HSTHE T W, a1 Bl 3T ST | 59 oY Ut Ul a=a, H w9sil g (5 I8 9gd
B 2 3R P! 9GM B! SR &l 519 AT U BIH B Il IO 8 Al 9D] JuI WIRIATH &
[T AT AMMEY | 3 H F Gop I 3R 8 b SNl 39 P & &, SAD! 918, Sl §ed gg o &,
IR S]] QT G A1 H T g b 31es &1 4 7] Uahl- U1l WHT el [ebell B

A =T § Gifipedr o qR H Hel aTed! g | H 984 IR P8 V8l g, ol el 9gd
T8 IE § | TIHeeR & R 3 H I8 &1 aTe! § b STHI BT 18T JAaTaT I goie H gedT oIl &1 8,
ST STSaITh eI Al HRAT 81 8 1R 97 &1 W 81 PR 8 &, § T § 6 394 3R &I AT
21 3751 gae 1 89N BN F3A1 SN S © I8 ¥ 6 g™ Wl R Al & Ieure ¥ faeq §
Jbs AORE Hel B, oifthd Sl TRIRAT § 98 2 RiC | SUE] 8] §, SHTY TaadTe Fe! 81 T |
Al I Sl 7oA STHRGFaR B 8 S8 d1d 8, SHP] 84 F9s1 a1y | 931 GRit & b 7orqa
STHREFIR & oY TaHe - $6 goic H 9gd 91 a1 $el & AR AR IJ8f Holqd 3 ThRgdaR 7 8
P HRT AT J§ TR &
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T SR q1 S 59 Fel 18 & IS SR 3, § Wi g a7 & e 4 9gd
X YB BB TS, ifh $HP FWR f ARBR &1 oK 8, Rilfes T8 global phenomenon
2 3R Telide Uiser & | 1T 319 journals B § Ugd 2 fh SISRUTSS aTex & HHI 81 W& &
IR SHH) Terg T o7 BT & 1Y A Ao anft 9 g e v A1y iR 99 e
3R SITET T BT 112 Y 3 fohd Tve & &9 39 =0T &1 3IFI 961 §ahdl &

ARGy, 3T Y ST 3R Y &, 319 IR 6 g5 A1gep! R 9 < AR
deserts TOIR 3 2, 31T 81 SITSY 1 Hel-Pel, Aol b I$-Tg TN ToIR 37T & |
3 AR ATgep! SRAR & SIRY & gU & | Srgafifhee & ard o § decht g o § Fwerch
g % A9qd sThTsvgaar WAl § BT A2y | oS fBaml & 1 et i 8, ID!
FAST FMRY | 59 TH ITd! ST Tl 7 81, 79 I F© I8! 81 Ghdl © | AT 8N
T suicide B I T | S19 39 S P 36 RIS AN & foT¢ WIHT <181 o1, T81 fhar
ITST T 3RT W SATT <1 1 Raefl Y87 ® 3R 3R S ™ &1 8Taid 89 781 <&,
BT 1Y AXIP 8] TS 3R SHBT IRETAT Bl T8 FHSHT, AT I8 997 v F Tt
B TWH I, Fifs Tg N TG I 21 3T WRTR FRI SHHH! HY & SR &
g, A1 ST & 9137 BT B R P AU STeafifhderT 3R SHP 3relrdr I S TT-9%e
SSEIST 7, BT SSET &, A B U IRl & I WIe) HHIIT b SIRY WY Ig B &1
AHdT Bl

T IR 1 H g b IR H e daredl § | g3 Gl @ b diasi & R 6 59
JoTC H HET 1T | STH! ATSH STINK B 7 Hel T8 2, ITh o STARY @l a1 Bl
TS & 3R P $ d1e, ST Ga 991 SelF & 39 <3 HI, 98 oSgH dex ol esgd H
AT, BRIST AN & 8Y & T8 S!S -ICT Ferd! & | <lfdh 3ITS g & BTelrd
RIT 8, 3T TR H 1 AT YeAIgS BR1 UR ATAIE] 51 o7 aRE 9 319 viaerer |
STIafafth e ®1 a1 B ©, 341 A¥8 A ATIH] cTFFeTsd A I SR hde &I a1
HRAT BT | JATST FET YR ARIeh Il 371’2 &, I IR! WISl 99 & & dl 41 38, 418
ITa! Aifdhe 81 A1 81 | 39 AfCRA 99a18Y, 6 MR AT | $9 TRE W AT &
e &, § 9gd w9oaR g, dIfeh 39 HUR 3R &1 &I <7 BT, 3R s9) oo |
ST @ STRd 21 ORI 91 @ H IR&GaTs <1 aredl § (6 ol Jars 7 wigd
ey 1Ed 7 S8 o1 % 89 SvRa aoIfe T &t a1d 31 | 31 it © 1% oo sae!
SCRISS f5aT 8 3R Ugel #oidT SRl goic @ a1d BEl T8 1 Afde # At w24 Sit
A el g b 394 A1 TAIh I8 81 BH 8, BRI ATl FHI, dI gaferg
fep ST Y31 D1 &, H 39 ST $B Bl 8] aredl g | dfep
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3ITIT I8 U 95 3761 haH SSRIT © | 37T §9 S H 5 SRl qolfeH Bl ST
g | 39 oy A1 H 31aehT ek oraT R A1edl § | H R g8 e argil fd s

(#1t Tl dIeTAE gU)

TRrpeaR Yaex 3 N I8 a1 Bel 8, RifP HI-3iarfea Tl 31 91 et el 2
AR ISR ®I-3ATRfeq b I81d # a1 BIC-BIC e 4 81 § el g o vl 3
ugell wieT B —sifirfed B Y avE davores < 71 MU e Wy H I wE B
3T TR B ITS © ol Sl BI-MTRfea Tl &l Hieev 2, ITp1 axd | H wHsill § b
I 954 30| a1 & b ITH P8 IROII03TS0 P AN I X& qifep I AR Uifericdd ANl
& BT H B © | SHH 99 91 IR fhA1 Bl Bl & | ST 3Tqd! Sh1He Uiferdo
2, I foTY 3R SBTd & @l & oY, 59 I U 9 TS Aolgd ShReder o | H FHs)
g % $99 ®I-3iiuRfed §& &1 ge aga a1 el §l M9 IJ§ TP 984 AT Had
I & | H STl I U2l & RIcIRiel H Pe1 d18cl g 1 3T Sl peiRa fqemey
@I 919 Pel 8, I8 W UP 9gd 378! a1 2 3R I99 |l el a1d I8 © & amdd
TSR e asidal & oY 8 | INTSRII Wod &1 U g1 98 8 881y,
19 BT A 98 BIIGT BIT € | 37T BRIRAT b A A S [Teer Wietil, ITH 70 3779 d
ARY IS TG, ST 31T Tab ST o 7Y STRex] A1 81 3ATST 9 <97 4 &4 d1el 98 4
AT -T2 B AR 1 91 PRel & | H T g 15 39 <% 3 € T2 &l 2R &l 91
BRAT, 3 ST P A T AT, ! AT AT-SAIBT DI I14 BRAT 51 Fiifh ST81 39 < H
BRI ST -FIRTERT & &N X8 & | § 37Tell a1 I8 el T § (b AU ARSI &
forg off 950 o5 @71 21 92 gh © % o Sa! a1 FE 2 &R S 59 | @l Af 7,
ISP q8d AT I8 (a1 21 H FHeil § & I8 oI Ua gr-3iaell & |1, Uab fao &
1T B S B WAR I T FHTY fd! 89 BT, 39 9 Bl T WadHe T 3
A &, 39 <9 DI U W< (2 < Fhd © | Ge1 G &, Sl AN I8 Hedl © (b 39
M H STHRGFIR B BHI 2, Afch 6 ot # I8 wach g 6 A I8 s & b Sy urdt
¥ 39 <% Bl gaie {5 8, # wadt € % ovR S urdt o1 a7 fasr 78 g, a8 Rred
&1 8K, g8 e 781 8Kel, gR-aieeft 72 Sl 1 ot §9 <% § 7 S RgFaR BIdl, 7
SSEIS Bl 3iR 1 32 G Godb & bIdel &b oIy W1 BIdl | 91 W1 & A1, H AT
T4 AR T BRIl g b 3ITT Gt AlepT =T |

MR. DEPUTY CHAIRMAN: Shrimati Jaya Bachchan, absent. Shri N.K.
Premachandran, absent. Shri R.S. Gavai. You have four minutes. Others have 30
minutes and there are 12 persons. So, please, try to finish it within four
minutes.
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5.00P.m.

SHRI RS. GAVAI (Maharashtra): Sir, | will try my level best to finish as per
your directions. At the outset, | welcome the Budget. It is the most balanced
Budget. It is a Budget of welfare. Particularly, | would urge the hon. Finance
Minister that more subsidies should be given to agriculture, credit firms,
insurance, drinking water, electricity, housing and communication. | compliment
the hon. Finance Minister for accepting the principle of the National Rural
Employment Guarantee Scheme and incorporating it in the Budget. No doubt,
it is a gigantic task, yet | would say that the Employment Guarantee Scheme,
which is existing in Maharashtra since 1978, has gone on successfully and not
only that, the outcome of the productive works is very much there. Therefore,
despite all the gigantic problems, this Employment Guarantee Scheme should
go ahead. Sir, the Common Minimum Programme of the UPA Government dealt
with the social justice. | would like to mention some facts about the Ministry of
Social Justice and Empowerment. Sir, the total allocation of the Central Plan
outlay is Rs. 143,497 crore, out of which, the allocation for the Ministry of Social
Justice and Empowerment is Rs. 1534 crore, which is hardly 1.6 per cent.
And, the allocation for schemes for the Scheduled Caste development goes up to
Rs. 1,039 crore, which accounts for 0.72 per cent. Sir, the hon. Finance Minister,
on page 6 of his Budget speech, has said that the three ongoing scholarship
schemes for SC/ST students under the Central Plan-per-matric scholarship,
post-matric scholarship and merit-based scholarship-will confine. But, for the
educational schemes like girls' hostel, boys' hostel, pre-matric scholarship, the Plan
allocation of Rs. 1 lakh is there, which is a very nominal amount. It appears that
the Plan allocation originally made under the Scheme, has been transferred to the
State sector. Sir, to indicate the figures, | would like to say that the allocation for
girls' hostel in 2004 was Rs. 22 crore; in this Budget, it is Rs. 1 lakh. For boys'
hostel, allocation was Rs. 26 crore; now it is Rs. 1 lakh. For pre-matric
scholarship scheme, allocation was Rs. 600 crore for the year 2004-05, and
now it is Rs. 1 lakh. And, the surprise is that the National Scheme for Liberation
and Rehabilitation of the Scavengers (NSLRI), there is no allocation of funds at
all under this Scheme. Sir, for minor irrigation, as assurance was given in the
Common Minimum Programme for the Scheduled Caste farmers, but that
Scheme has been transferred and it has been dumoed; nobody is bothered. The
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Ministry of Social Justice and Empowerment has ignored this responsibility, it does mean that
we should not keep the assurances given by the Common Minimum Programme. Sir,
may | mention, as per the thinking of the Planning Commission, in 1980, the Planning
Commission had proposed to transfer a Central scheme for the educational development
of the Scheduled Castes during the period of Sixth Five Year Plan. At that time, Shrimati
Indira Gandhi interveded and retained it. Again, in 1986, the Planning Commission
proposed to transfer some of the schemes to the State sector, then Shri Rajiv Gandhi, the
youngest Pririe Minister of India, and, the youngest Chairperson of the Planning Commission
stopped the transfer. May | request the Finance Minister to reconsider it and not transfer the
responsibility to the State Government?

Sir, nearly one-and-a-half decade after the introduction of the structural reforms and the
economic liberalisation, one would like to know what we have achieved. Sir, the Budget is
an instrument for giving shape to the Plan programme. One would also like to know
whether the Budget has successfully dealt with the problems faced by the people living
in rural areas, small or marginal famrmers, unorganised labour, those who constitute a major
segment of the population. We have to ensure that the finances allotted, under different
heads, are really spent and not go waste. | would like the Government to ask the National
Institute of Public Finance to conduct a survey, study and come out with a status paper.

MR. DEPUTY CHAIRMAN: Please conclude, Mr. Gavai.

SHRI R.S. GAVAI: Sir, | will put forth some points of bare reality before the hon. Minister of
Finance for his further consideration. What is the present position with regard to the
availability of the pulses, main protein supplement for the poor? Today, it has come down
from 36 grams to 28 grams. The per capita availability of cereals has fallen and has come down
by 20 per cent if compared to the corresponding period. Currently, 47 per cent of the child
population is suffering from malnutrition, and, 74 percent is anaemic. As many as 36 per
cent of the married women in the age group of 15 to 49 in the rural areas suffer from
chronic energy deficiency. About 54 per cent has no access to education, and, about 50 per
cent of the pregnant women suffer from malnutriion. These are some of the points, which |
wanted to bring to the notice of Finance Minister for his further consideration. Once
again | thank you very much for giving me the opportunity to speak on this
important subject.
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MESSAGES FROM LOK SABHA
(I) THE APPROPRIATION (VOTE ON ACCOUNT) BILL, 2005
(Il) THE APPROPRIATION BILL, 2005

SECRETARY GENERAL: Sir, | have to report to the House the following
messages received from the Lok Sabha, signed by the Secretary General of the
Lok Sabha:—

(1

"In accordance with the provisions of rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, | am directed to enclose the Appropriation
(Vote on Account) Bill, 2005, as passed by Lok Sabha at its sitting held on the
17th March, 2005.

The Speaker has certified that this Bill is a Money Bill within the meaning of
article 110 of the Constitution of India".
(In

"In accordance with the provisions of rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, | am directed to enclose the Appropriation
Bill, 2005, as passed by Lok Sabha at its sitting held on the 17th March, 2005.

The Speaker has certified that this Bill is a Money Bill within the meaning of
article 110 of the Constitution of India".

Sir, | lay a copy each of the Bills on the Table,

THE BUDGET (GENERAL), 2005-2006 — Contd.
MR. DEPUTY CHAIRMAN: Mrs. Jaya Bachchan, you have five minutes.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, | will take only two
minutes. First of all, | thank you very much for giving me the opportunity to speak
on this subject. Sir, | am quite used to reading lines that have been written for me. |
have made a maiden effort to write this for myself and | shall read it.

Sir, presenting a Union Budget is a Herculean task. But | must compliment
the Finance Minister for crafting a Budget in which each one of us has
something to cheer about. Certainly, this is a forward looking balanced Budget
which seeks to reconcile the long term requirement of
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